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BEFORE THE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE) CHENNAL.
ORIGINAL APPLICATION NO. 608/2022

In re:

NEWS ITEM PUBLISHED IN BANGALORE MIRROR DATED
18/8/2022 TITLED “NIGHTMARE SEWAGE PLANT CHOKES

NEARBY RESIDENTS”

BRIEF NOTE ON BEHALF OF THE BSWML/BBMP.

Chikkanagamangala MSW Plant Report

1. The Chikkanagamangala Municipal Waste Processing Plant of capacity S00TPD
for the mixed waste was commissioned on 18" Nov 2015 and owned by BBMP.
This plant has spread over on 15.3 acres of BBMP land at survey no.31, Shantipura
gramapanchayath, Sarjapura Hobli, Anekal Taluk, Bengaluru Urban District.

2. As per the Chief Commissioner’s order no:BBMP/CC/PER/PR/47/2024-25
dated:23-05-2024, the Solid waste management wing from BBMP has shifted to
Bengaluru Solid Waste Management Limited.(Annexure-Ol)

3. The plant started in the year November - 2015. Till October 2024 the approximate
quantity of waste received and processed is 568761 MT . Hence the average waste
received per day is 260 to 300TPD. At present plant is receiving about 260 TPD
segregated wet waste as per MSW rules 2016 and working in two shifts for
processing of the waste.

4. The plant was stopped from 27.11.2016 to 23.01.2018 due to fire incident in Shed
-A. )(

A
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S The plant has continuously runned in the year 2019 receiving average waste of

quantity 4777MT per month i.e., 159TPD,

The average waste received in
The average waste received in
The average waste received in

The average waste received in

the Year 2020 is 6222.1 MT i.e., 207 TPD,

the Year-2021 1s 8146.8MT 1.e., 272 TPD,

the Year - 2022 1s 8249.35 Ml' i.e., 274.97 TPD,

the Year  -2023 1s 8199.62 MT i.e, 273.32 TPD,

The average waste received in the Year - 2024- Jan to till October 2024 is 8646.83

i.e., 288.27 TPD. (Annexure - 2)

I. Windrow Section(Shed A):

1. This shed has an area of 10,290 sq.m and the windrow concrete platform section

measures 110 m*65 m.

2. The wet waste receiving in the plant is having moisture content upto 75% (Annexure

-3). The moisture content of the waste is being placed on the windrow platform is for

28 days subjected to turning of windrows once in 7 days (total 4 turnings) to provide

aeration and then passed through 35mm & 16mm trommel and then semi matured

material is stored in curing silos for about 15 days finally then the stored material

from the silos is passed through 4mm trommel. The -4MM product is compost

fumishable to moisture content is 25% as per standards. Lot of evaporation happens

in the process which reduces moisture content from the waste. As per the ground

condition the normal Leachate generation is about 80 to 100 Itrs for the tonne of

waste received.

I1. Collection of Leachate :

The waste is being received in the plant through compactors. The Leachate collected in

the Leachate collection tank of the compactor is unloaded into the Leachate tank

provided of 10000 Itr capacity. Later waste has been collected on the windrow

platform. Leachate coming from the windrow platform flows into the drains, provided
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in the windrow Shed is leading to 20000 Itr capacity Leachate tank. The Leachate
collected in the Leachate tank is pumped to the tankers and it is sent to BWSSB STP,
Kadubeesanahalli/Farmer’s/ Private STP/CETP. The details of Leachate sent to

BWSSB Plant/farmers/STP/CETP details are enclosed. (Annexure-A)

1. Leachate was being sent to BWSSB Kadubeesanahalli from July-2020 to September

-2021.

. Leachate was sent to Agricultural land on farmer’s request to use by diluting. [IHR in

the interim report opined to use Leachate by diluting in 1:8 ratio for agriculture and

horticulture crops. (Annexure - 5).

. The officers of BSWML Chikkanagamangala plant frequently inspect

Chikkanagamanagala lake and found there was no flow of Leachate into the lake.

. Around 45000 to 500001trs of leachate is generated everyday. The 50,000 Ltrs

capacity Leachate treatment plant is constructed and its commenced. Everyday 25000
to 280001ts leachate is treated at site. The reject water from generated leachate
treatment and the remaining leachate is transported to CETP “Govind Solvents
PVT.Itd” situated in Kunigal industrial area Tumkur district through

Chikknagamangala plant Manpower supply agency (Annexure - 6)

. The spraying and fogging of chemicals for odour and pest control is regulary carried

out in surrounding villages and plant premises (Annexure- 9)
Borewell water samples of the neighbouring villages adjacent to plants have
been tested the parameters are within the permissible limits. (Annexure - 7)

Process Rejects:

. While processing the segregated wet waste into compost process rejects are being

generated from 35MM, 16MM & 4MM trommels. The rejection from 16MM

trommels are being lifted from the farmers to use as a fertiliser in their agriculture

Zonal Jomt Commissiones (Souh)
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field at free of cost.




2. 4MM rejects are being used for making the bed for the windrows. Only 35MM
process rejects are to be disposed to the landfill.

3. Around 12800MT of process rejects (+16mm) has been sent to farmers to the
agricultural lands at free of cost, and inert/process rejects (+35mm) Apprx 42000MT
1s being transported to Ullahalli and fill through agency as per issued Work Order for

the same ( Annexure- 8 ).

Conclusion: All efforts as being made to follow MSW Rules 2016 and
BBMP/BSWML is ready to accept and to implement any further suggestions made
from Honourable NGT and also to request to withdraw the Suo-Moto case filed

against BBMP/BSWML based on the news published in the newspaper.

”{ﬂ\%ﬁw\ i

Zonal Jomt Commissioner (Souh)
Bruhat Bengalury Mehanagara Palike
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Translaled order of Annexure 1

-'70'"!;1'! Ordor i

subjeet Metping SWar (o
\H\\NHI\I:”}.' :1\“ y |1| Rt Health and Sanitation Section and
S AN T lumml'wlunu (SWM)  inio Ypecial

Comnissiong (He
cilth piyg Hoint ¢ ‘
Health and Sonitatfong) - dglitly vt

Reference: 1 Cabinar o Ministe e ;
Subject No o) ."H.?lr.‘ .lll';ll‘l:;‘ll;lzl I'llll :!Il;; |l-lm| = “"vw"nmm
Govemment Opger : e /
unn,.‘n:l“.t ot Not WA 384 MNY 2020 itk
U Cenilleate o lncﬂl’purmlun of DBSWML Company
No-UITI00KA 2021 SG¢ 147734, duted: 22,05.2021,
4. Proceedings of (he 3rd Board of Directors Meeting of
~ BSWML, dated: 24, 1.2021,
. Letier from Hon'ble Managing Director, Bangalore Solid
\aste management dated:07.12.2021 .
®. Resolution/Approval of Board Meeting No:148/2022-23,
dated: 21.07.2022.
- Board  meeting resolution/approval  No:286/2022-23,
., dated:11.10.2022.
8. Proceedings of the 11th Board of Directors Meeting of
Bangalore Solid Waste Management Authority, dated:
09.11.2023.

.

~J

ExEkg

The Solid Waste mfariagement within BBMP limits was rhanaged by Health
Section prior to 2018. After 2018 a separate cell called Solid Waste
Management Cell was established which has been entrusted to Solid Waste

Management.

Further, Bengaluru Solid Waste Management Limited was established by the
‘Government as per the order at Ref (2). In order to manage the Solid Waste not
only within the Juridiction of Bruhath Bengaluru Mahanagara Palike but also
Bengaluru Urban. Hence the responsibility of Collection and Transport,
Processing and disposal were entrusted to Bengaluru Solid Waste Management
Limited,

The Bruhath Bengaluru Mahanagara Palike was entrusted to look after the
following responsibilities as per Ref (6 & 7)
* Pourakarmika issues.

* Public Toilet & Commercial Toiletissues. ¥ ( gafii A"
¢ Cleanliness of Public Places.
* Swaccha Survekshan Works. Gg)f‘\'z/qd
stant Gereral Manager
fave BSWML.

Vijayanagal

9




4

In the view of this, it is reasonable o subsume the posts of Special
Commissioner (SWM) / Joint Commissioner (SWM) in a Health section of
Comporation by entrusting the roles and responsibilities of these posts to Special
Commissioner (Health) / Joint Commissioner (Health).

Henee the following order, o

1. The Health section of Bruhath Bengalury Mahanagara Palike is renamed
as Health & Sanitation, . N

2. The Posts of Special Commissioner (SWM) / Jmm'Commusgmmf

(SWAD) arc subsuming in the Health & Sanitation. And the

responsibilities are entrusted to Special  Commissioner ‘(llmllh &

Sanitation)’ Joint Commissioner (Health & Sanitation) respectively.

3. Inthe view of subsumption of the posts of Special Commissioner (SWM)
in the Health & Sanitation using the Special Commissioner (Health &
Sanitation) will act as The Director of Bengaluru Solid Waste
Management Limited.

Sd |-
Managing Director
BSWML
Copy to::
I. Hon’ble  Administrator, Bruhath Bengaluru  Mahanagara  Palike,
Bengaluru, for kind information.
Hon'ble  Managing  Director, Bengaluru Sohd - Waste  Management
Limited, for kind information.
- Special Commissioner (SWM/Projects) Bruhath Bengaluru Mahanagara
Palike, Bengaluru, for needtul action.
4. Special Commissioner (Health) Bruhath Bengalury Mahanagara Palike,
Bengaluru, for needful action.
- Chicl Executive Officer, Bengaluru Sohid Waste Management Limited,
for needtul action.
6. Special Commissioner (Finance), Bruhath Bengaluru Mahanagara Palike,
Bengaluru, for needful action,
7. Zonal Commissioner, All Zones Bruhath Bengaluru Mahanagara Palike,
Bengalury, for Kind information.
8. Deputy Commissioner (Administration) Bruhath Bengalury Mat
Palike, Bengaluru, for needful action
Y. Joint Commissioner All Zones Bruhath Bengaluru Mahanagara Palike,
Bengalury, for kind information.

10.Joint. Commissioner (SWM) Bruhath Bengalury Mahanagara Palike,
Bengaluru, for needful action.

|I.SE/AEE (SWM) All Zones' Divisions, Bruhath Bengaluru Mahanagara

Palike, Bengaluru, for needful action. - g
12.0ffice Copy. v (uEk

rJ
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ANNEXURE - 2

CHIKKANAGAMANGALA PLANT

YEAR JAN FEB MAR APR MAY JUNE JULY AUG SEP OCT NOV DEC TOTAL
2019 5469 5913 6219 4431 4290 4270 4021 4336 4476 5103 4606 4188 57322
2020 6287 7438 6077 4116 6321 6640 5655 4893 5868 8174 7522 5661 74652
2021 6995 6117 4861 7961 6831 7421 8390 9326 9687 9519 9021 8633 94762
2022 9211 8112 7512 9601 9773 10304 10236 9521 5884 8915.06 | 7553.34 | 7762.24 | 104385
2023 | 8016.47 | 631595 | 7167.21 | 8549.63 | 8715.29 | 8981.36 | 8272.29 | 8032.87 | 8436.63 | 8202.37 | 8042.12 | 9663.4 | 98395.6
2024 | 9880.83 | 9693.25 | 10432.6 | 8201.35 | 9525.41 | 9657.57 | 6378.84 | 6703.12 | 7870.55 | 8124.85
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ANNEXURE - 3

%

Robust

innovative solution for mankind

ROBUST MATERIALS TECHNOLOGY PVT. LTD.
(Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-ISO 45001:2018)
No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,

Nagarabhavi, Bengaluru - 560 072, Tel : 080 2318 6230
Website : www.robustmaterials.com

Email : info@rebustmaterials.com

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd.

Haralakunte, Hosur road,
Bangalore-560068.

Report No. : RCA/2021/05313

Report date : 19/07/2021

Ref. : Test Reguest Form

Ref. Date 2 15/07/2021

Job Order No : RCA/2021/05313

Date :15/07/2021

Date of Analysis :16/07/2021 to 19/07/2021
Sample Qty: 5kg

Sample Particulars: One sample of Fresh Wet Waste.

Sl. Tests Results Protocol
No )
Physical Examination
1 | Compostable, % 99.08 E/WP/0024P
2 | Recyclable, % Nil E/WP/0024P
3 paper, % 0.10 E/WP/0024P
4 | Textiles, % Nil E/WP/0024P
5 Plastics, % 0.82 E/WP/0024P
6 Metals, % Nil E/WP/0024P
7 | Soil, % Nil E/WP/0024P
Chemical Examination
8 Moisture, % 74.8 CPCB manual
9 Bulk Density, g/cm? 0.93 Fertilizer (Control) Order, 1985

%/*”Zf\a\?‘

Verified by

END OF THE REPORT

Page lofl
L il i
o’ -
o
Note:1.The results [isted refer only to the tested samples and applicable parameters. 2. Test certificate should not be reproduced except in fill, without written

approval of the laboratary, 3. The submited ¢
vmnpied

court of law & should not be used 1in any adverfising media without our permission 11 wriling

5. Sanmples

will be destroyed atter 1 Sdays fram the date of is

mples are draw

W 1Est repart

mless otherwise sp

sperficd. 40 Endorsement ol product is

ecified. 6. This report cannot be used as evidence

7. Tatal lability of our labis limited to the invoice amount and any
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6\’ ROBUST MATERIALS TECHNOLOGY PVT. LTD.
b (Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)

(Approved by Drug Control Department-GoK ; Certified by OHSAS-1SO 45001:2018)

No. 94, 2nd Fioor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,
RO uS t Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230
Email : info@robustmaterials.com Website : www.rcbustmaterials.com

innovative solution for mankind

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd. | Report No. : RCA/2021/05314
Haralakunte, Hosur road, ::f’m e :Tlg‘f O;/ el
Bangal : 4 : Test Request Form
angalore-560068 Ref. Date : 15/07/2021
Job Order No : RCA/2021/05314
Date :15/07/2021
Date of Analysis : 16/07/2021 to 19/07/2021
Sample Particulars: One sample of Plus 35MM + Plus 16MM (Mix samples). Sample Qty: 1 kg
Sl. Tests Results Protocol
No
1 | Moisture, % 435 : CPCB manual
2 | Bulk Density, g/ecm? 0.71 Fertilizer (Control) Order, 1985
3 | Gross calorific Value, Kcal/Kg 4329.7 IS -1350(P2)
4 | Net calorific Value, Kcal/Kg ] 3964.3 IS -1350(P2)
END OF THE REPORT
7 4 e
" “ r""/',/
Wﬁ\ﬂ | &}M 1 lsale
aps v ‘
Verified by Authorized by -
Page1lof1
Note 1. The results listed reter only to the twested sumples and applicable ps weate '-:hsu!.l..’uﬂ be reproduced exeept in full, without wnitten
approval of the laboratory. 3. The submitted samples are drawn by the vise specified. 4. Endorsement of product 1z neither inferred not
implicd. 5. Samples will be destroyed afler | Sdays fro e herwise specified. 6. This report cannot be used as évidence in the
court of kaw & should not be used in any advertising medu withowt our permussion an wniting. 7. Total habaliny of our lab s Hnited the invoice amount and any
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ROBUST MATERIALS TECHNOLOGY PVT. LTD.

(Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-ISO 45001:2018)

No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,
RO u S t Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230
Email : info@robustmaterials.com Website : www.robustmaterials.com

%

innovative solution for mankind

TEST REPORT
M/s. Karnataka Compost Development Corporation Ltd. | Report No. : RCA/2021/05315
Report date :19/07/2021
Haralakunte, Hosur road, )
8 | 560068 Ref. : Test Request Form
Ry : _ Ref. Date :15/07/2021
Job Order No : RCA/2021/05315
Date 1 15/07/2021
. Date of Analysis :16/07/2021 to 19/07/2021
Sample Particulars: One sample of Plus 4AMM. Sample Qty: 1 kg
Sl Tests Results Protocol
No &
1 | Moisture, % 17.8 ; CPCB manual
2 | Bulk Density, g/cm? 0.60 Fertilizer (Control) Order, 1985
3 | Gross calorific Value, Kcal/Kg 4401.3 IS-1350(P2)
4 | Net calorific Value, Kcal/Kg 4098.7 _ 1S -1350(P2)
END OF THE REPORT
) ..{1,,/’}
. Q%ﬂ'\ A 1 :H“’f
Verified by Authorized by
Page 1of 1
Note:L The results listed refier omly to the tested samples and applicable purnmeters. 2. Test certificate should not be reprodoced except in full, without written
approval of the laboratory. 3. The submitied samples are drawn by the laboratory unless otherwise specified. 4. Endorsement of product is neither inferred nor

mplied. 5. Samples will be destroved after 15d rom the date of isste of 1est report unless otherwise specified. 6. This report cannot be used as evidence in the

media without cur permission i writing. 7. Total hability of our Jab is hnnted to the invaice amount and any

ertising n 14

conrt af law & <hoold not be ased in any ady
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Robust

innovative solution for mankind

ROBUST MATERIALS TECHNOLOGY PVT. LTD.
{Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-ISO 45001:2018)
No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout

Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230
Email : info@rcbustmaterials.com Website : www.robustmaterials.com

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd.
Haralakunte, Hosur road,
Bangalore-560068.

Report No. : RCA/2021/05316
Report date :19/07/2021

Ref. : Test Request Form
Ref. Date : 15/07/2021

Job Order No : RCA/2021/05316

Date

:15/07/2021

Date of Analysis

: 16/07/2021 to 19/07/2021

Sample Particulars: One sample of Leachate.

Sample Qty: 2 Ltrs

sl. Tests Results Protocol

No

Description: Brown colored liquid with suspended solids having objectionable odour. -
2 § pH 4.23 IS 3025 (Part — 11): 1983 Reaff, 2017
2 | Total Dissolved Solids, mg/L 91304.0 IS 3025 (Part — 16): 1984 Reaff. 2017
3 | Chemical Oxygen Demand, mg/L 119600.0 APHA 23™ Edition
4 | Biochemical Oxygen Demand, mg/L (for 3 days at 27°C) 36186.5 IS 3025 (Part — 44): 1993 Reaff. 2019
5 | Total Suspended.Solids, mg/L 8121.0 IS 3025 (Part — 17): 1984 Reaff. 2003
6 | Total Phosphate as POs, mg/L 2764.0 APHA 23 Edition
7 | Total Kjeldhal nitrogen as N, mg/L 1984.3 1S 3025 (Part -.34): 1988 Reaff. 2019
8 | Total volatile Solids, mEII. 986818.2 IS 3025 (Part-18):1984 Reaff. 2002
9 | Chemical Oxygen Demand, mg/L(Filtered) 50232.0 APHA 23" Edition

END OF THE REPORT

N

Verified by

v .
a!//f ”-'L"’?q/f; g0 /

Authorized by

Page1lof1

Note:1.The results Listed refer only to the tested samples

the laborat

[Cst ropon

approvil of the kiboratory. 3. The submitted samples are drawn by
imphed. 5. Samples will be destroyed after 15davs from the date of 155uc of

wirt T & chanld nor be need inanvoadvertisime media withou oor nermission

unless otherwise specified. 6. Tlos

n writing. 7. Total iabihity of our

and applicable parameters. 2, Test certificate should not be reproduce

<5 otherwise specified. 4. Endorsement

fab s

eport cannot be used

« except in full, without wntich
of product s neither inferred nor

| as-evidence in the

limited to the invoice amount and any
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-ﬁ*_ : ROBUST MATERIALS TECHNOLOGY PVT. LTD.

{Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
{Approved by Drug Control Department-GoK ; Certificd by OHSAS-ISO 45007:2018)

_ No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Read, NGEF Layout,
RO u _S' t Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230

Email : info@robustmatenals.com Website : www.robusimaternals.com

innovative solution for mankind

TEST REPORT

@%‘/ﬁ’b—{

Verified by

IM/s. Karnataka Compost Development Corporation Ltd, | Report No. : RCA/2021/05624
Haralakunte, Hosur road, :e?ort date ;-12_8{:);’,"202];1: - S
el. : lest Reque. orm
Bangalore-560068. Ref. Date 26/07/2021
Job Order No : RCA/2021/05624
Date 1 26/07/2021
: i : Date of Analysis : 27/07/2021 to 27/07/2021
Sample Particulars: One sample of Dry Waste. Sample Qty: 1 kg
sl. Tests Results Protocol
No
1 | Bulk Density, g/cc 0.34 Fertilizer (Control) Order, 1985
END OF THE REPORT

C;:.;G_B 4
Authorize%b\lf }’Qf

2 Pagelof1l

Note:L The results Bisted refer anly 1o the tested samples and applicable paratreters. 2. Tost certificate sho

approvid of the laboretory. 3. The submmed samphes ame drawn b

implied. 5. Samples will be desraved afier 1 Sdays from the dare of issue ol 1est repoer witless otherwise specilied. 6. This report «

the laboratory unless atheranse specitied 4. Endorsenien of siodo

atld not be reprodused oxcept inctuih warhoot witie

willwr infermed

hle N o sfd! I8 OVILCNIY i

sourt of law & should ot be wesid inanv advedtisine media wathom our permission in writine: 7. Fotal Tiabihty o oir kaby i Tmited 1o the sovalicr amount and o
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'DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: Uul

1. OCCUPIERS NAME & MAILING ADDRESS 2. 0ATE:| | 6l

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE _
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.:¥ Py 1l | 66

—

3. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
3670
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17, UNTWI/voL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME 8 STAMP SIGNATURE MONTH y DAy YEAR

« D . . N ~\!
sewnsel\:v:ﬂng :ANAGEMENT "/}‘:\ of /2 2

21. TRANSIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

SIGNATURE MONTH DAY YEAR

0¢ 12 . 2l

TYPED NANE & STAMP
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NOtJ U 2

1. OCCUPIERS NAME & MAILING ADDRESS 2.08TE: 9 |nbfapa

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP TANKER

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: K A AiH 146

C’

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 3040
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15, CONTAINERS 16 TOTAL |17 UNTWi/NOL | 18. WASTe
B, YR QUANTITY CATEGORY NO.
KGS

19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH f DAY YEAR

.B.M. ~
sawnas?vis*ra: :mmsmem V}-/G\ of )2 2/

21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYBED NAVIE & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE ( ,
BRUHAT BENGALURU MAHANAGARA PALIKE <X 2/
' < KANAGAMANGALA SWM PLANT . 0 ( )z .
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE- 3

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED E -

TYPED NAME & STA%_P = SIGNATURE MONTH DAY YEAR
/A TECH WABAG LTD. . “
Clo. BWSSB, Survey No. 162, ot 12 Jl
50 MLD, STP, Kadabeesinahalli,

ST _ TR LT IL)
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:U U+

1. OCCUPIERS NAME & MAILING ADDRESS

2.0ate: 13 [p6[ 2021

3. MANIFEST DOCUMENT NO. :

4 TRANSPORTER NAME & ADDRESS ™
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO: : z;l

7. VEHICLES REGISTRATION NO..K A O I A TBES

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

b iR 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 4 3 30
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
15. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT “ 0‘ ;9 2 /
21. TRANST ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS N
TYPED N/AVE & STAMP SIGNATURE MONTH DAY YVEAR
BRUHAT Nmmmﬂ PALIKE
V]
Ch . KANAGAMANGALA SWM PLANT = o‘
ANGALORE SOUTH ZONE BBMP M ,3 , I

No, 31, WUM HOBLI, ANEKAL[TK),
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED ;
TYPED NA&F & - SIGNATURE MONTH k DAY YEAR

50 MLD, STP, Kadabaesierss -

5 . STP, Kadabeesinahalli O¢ ¥ F

BENGALURUY

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE

)NO: U

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: |3 /06 ( 102

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT 5

BANGALORE SOUTH ZONE BEBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.:

EAOTA

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
: BWSSasTP's 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

KGS

ERRY

13.S0LD ONLY
SEMI. SOLID TARLY
; SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION ' 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTﬁlTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS_IIN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. s
]
TYPED NAME & STAMP SIGNATURE MONTH ] DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT \(\w 0{ ”

£/

21. TRANLI'CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY
P OWN VEHICLE
BRUHJ\T BENGW“U MAHANAGARA PALIKE
Ctil \KANAGAMANGALA SWM PLANT WA o 17
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBU, ANEKAL(TK], BANGALORE-560100

YEAR

d

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATUR MONTH DAY YEAR
TECHWABAG LTD.
Cl/o. BWSSB, Survey No. 162, 4 “ L? l/
50 MLD, SH” K-r*abee-sww
e

1. WHITE :TOBE FDRWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

| 669
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION

FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDU

STRIAL PRETREATED SEWAGE ) NO: (10§

1. OCCUPIERS NAME & MAILING ADDRESS

2.DATE: ) Sfed /Ao 2/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

p(/?olﬁ///o’l?

7. VEHICLES REGISTRATION NO.: & A0 7 4/ #

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION
! DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS

NO. TYPE

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATICN
2. HANDLE WITH CARE
3.

“1. BARRELS SHOULD ALWAYS BE CARRIED

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED #
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REG'

TYPED NAME & STAMP

B.B.M.P
SEWAGE WASTE MANAGEMENT

SIGNATURE

)

21. TRANST ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N/AVIE & STAMP
BBMP OWN VEHICLE
PALIKE
SWM PLANT

BANGALORE SOUTH ZONE BBMP
No. 31, SARUAPURA ANEKAL(TK)

Sic

E-560100

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF

TYPED WE% l t‘
Clo. BWSSSB, Survey No. 162,

BENGA-R I —

- = sl

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION Cu

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM,
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

12. TOTAL QUALITY OF | /A
| g
13. SOLID ONLY
SEMI. SOLID TARI'
SLUDGE st
16. TOTAL 17.UN
QUANTITY MO,
B YEAR
\
YEAR
/ P4
3 DAY YEAR
i S 7/
1
{EST OF THE FOUR COPIES
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DOMESTIC / SEWAGE & INDUSThIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (1 (8

1. OCCUPIERS NAME & MAILING ADDRESS _ 2.0ATE: ) Sfed /A0 2/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
T |
BRUHAT BENGAL AGARA PALIK
CHIKKANAGAMANGALA SWM PLANT ' 24 Ao lOH/EET
SR |
i ¢ , , BA -
Bl SRR LRV 7. VEHICLES REGISTRATION NO.: e J.o/ Ay A &
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BRUSIESISS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
I¥rs
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWI/VOL | 18, WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION " 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

COMNDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ’ DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT ! Ot Is )

21. TRANZ! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE

TYPED N/AVE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT Bﬁmm ARANAG PALIKE ’ 2
MAHANAGARA
CHIKKANAGAMANGALA SWM PLANT Mw (9] & - Xl
BANGALORE SOUTH ZONE BBMP

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED Tb SJGNJ\TURE' MONTH DAY YEAR
VR WABAG LTD. ~

Clo. BWSSB, ) Z)
50 MLD, STP, wmb'.'hu'. ] 06’- o

B M~ as s -
e e W

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FOR

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO*

RM_
ub

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

18:DA 92

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.:k 4 ) A - )&

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

NSRS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED e )
L) gp
13.5S0LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
. KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3. -
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P :
SEWAGE WASTE MANAGEMENT M o8 /5 "Z )
21. TRANS! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED 1N/ \ViE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT amr&mmm PALIKE -
o Aot e Lo oc¢ & -
No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE-560100 ' /
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED _
MONTH DAY YEAR

TYPED NA&’E& Swg : Lm

Clo. BWSSB, Survey No. 162,
50 MLD, STP, Kadabeesinahaili,

[ S i~ A s b awg

SIGNATURE

Z/

LTI

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2, YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

7

"
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: nin) 7

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE 1 ¥lc¢ Ij{eﬁ.t\

3. MANIFEST DOCUMENT NO. :

-

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: }¢./9 o / 04/

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 288
13.50LID ONLY
SEMI. SOLID TARLY
_ SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17, UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME ANI? ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER _
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT W of )7 2/
21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NANM E & STAMP SIGNATURE MONTH DAY YEAR

BRUHAT Bmmn PALIKE
CHi *KANAGAMANGALA SWM PLANT W 74 i Zl
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBLI, ANEKALITK), BANGALORE-560100 -
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUST_EIN.. PRETESTED
TYPED NAME & STAMMW a 9 SIGNATURE MONTH DAY YEAR

WeYeUSSoqEpey ‘d1S ‘O 05 :

/
'294 "o Aeaang ‘gSSIg 0/ (4=> ot )7 7
. N2 AR ur\--v'\_;_.- ;

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

>
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L DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM
‘ (INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: n@
1. OCCUPIERS NAME & MAILING ADDRESS 200 Mok aray

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE )
CHIKKANAGAMANGALA SWM PLANT
SARAPORA KB, AL e ssrco | KER
No. 31, AP Hi , Al , BA LORE-560
B3 BAN 7. VEHICLES REGISTRATION NO.: A AP0 )LD
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSesTP'S 10. FACILITY'S PHONE:
7 i
11. WASTE DESCRIPTION ' 12.TOTAL QUALITY OF %
; DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
13. SOLID ONLY
SEMI. SOLID TARLY
: SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/voL [ 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
1. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY H

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i Day YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT MW’ -4 /€ | ’!
IALS

21. TRANL/ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATER

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

BRUHAT ﬁm::u m&'ﬁmm PALIKE il
1]
CHIKKANAGAMANGALA SWM PLANT ‘)\w of /6 ; 2 /

BANGALORE SOUTH ZONE BBMP |
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 X

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED w&fgh SIGNATURE MONTH DAY YEAR - o
so%p.i_g?vg?- ’”'Wuo&;,an Pt - 06 /6 2

1. WHITE :TO BE FORWARDED BY UPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  ; TOBE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE,
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————r T T vy T oy

(INFORMATON ABOUT COLLECTION OF DOMESTICIINDUSTRIAL PRETREATED SEWAGE ) NO:(J DY

1. OCCUPIERS NAME & MAILING ADDRESS 2.08TE:  [£fpéle2 )

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS S, TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: ke Ao Al | §<

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
SWSSBSIPS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION, 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
29
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL | 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE -
%

-

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAy YEAR

B.B.M.P :
SEWAGE WASTE MANAGEMENT \_\w e, 4 V.4 ; /

21. TRANZI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

MONTH DAY YEAR

TYPED NAVE & STAMP SIGNATURE
BEMPOWNVEHICLE
BRUHAT BENGALURU MAHANAGARA
CHIXKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP ‘}\w ol /e 2/
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 ; .-

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED m m“ SIGNATURE MONTH DAY YEAR
0. Wsa"“‘“ an | 2 o | |

50 MLD, m “

1, WHITE :TO BE FORWARDED BY THE OCCUPiER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER é

3. PINK  :TOBERETAINED BY THE OPFLATOR OF THE FACILITY AFTER SIGNATURE.

) 2
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DOMESTI E

a

ED C I.ECTO?R

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NOj, ¢

1. OCCUPIERS NAME & MAILING ADDRESS

2.0ATE: 1 ¥ {06 | 2= 91 L

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBEMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: W 7 1" 14 1442

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

Bml
BWES S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED o‘f IJ

)
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
. 3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
—
TYPED NAME & STAMP SIGNATURE MONTH ] DAY YEAR
B.B.M.P y -. % '
SEWAGE WASTE MANAGEMENT w oO& i | F 2/
- ']
21. TRAN. [ ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
VPED NAME & STANAP ' SIGNATURE MONTH DAY YEAR
BﬁUHﬂT BENBEGI:UPJRU Mﬁm;ﬁm PALIKE

1 KANAGAMANGALA SWM PLANT of )yF ﬂ /

BANGALORE SOUTH ZONE BBMP 33
No. 31, SARIAPURA HOBLI, ANEKAL[TK),

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & STAW“wON 3g

‘dis
‘291 ONAmmg ‘ase .Gz'TW ?P

('”'1 nu"‘\—!lq Pl

SIGNATURE

MONTH

DAY

o€ /7 i

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

)

3. PINK

- TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:{) 11

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : Vf/of,’/)a?f

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: f<¢) o1 g1/t

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

5 e 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED =
ll Joo
13. SOLID ONLY
SEMI. SOLID TARLY
: SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 1B. WASTE
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
o 2. HANDLE WITH CARE
= 3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P -
SEWAGE WASTE MANAGEMENT Wﬁs o€ g 2 /
21. TRANS ORTERS ACKNOWLEDGEMENT OF RECEIPT.OF MATERIALS
TYPED N/AWE & STAMP SIGNATURE | MONTH DAY YEAR
BRUHAT BENGALURY MAHANAGARA PALIKE <]
| KKANAGAMANGALA SWIM PLANT &
A A \F"‘M o¢ )9 Z!
No. 31, snmun HOBLI, ANEXAL{TK), BAN i

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP

VA TECHWABAG LTD.

Clo. BWSSB, Survey No. 162,
50 MLD, STP, Kadabeesinahalli,

SIGNATURE

MONTH

of

DAY

ﬂ »

YEAR

1. WHITE :TOBE FORWMD]!D BY TL &CU&IER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

< TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE )NO: (1 1 2

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : ’ '*f/ i{ ”-" og #

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT i
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: yils 3 /) 3952

8. DESIGNATION FACILITY NAME & SITE 9, FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED l{o 7
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO,
KGS

19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION ~ ~1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ! DAY YEAR

8.8.M.P £ o ) q j)

SEWAGE WASTE MANAGEMENT W

21. TRANS! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIE & STAMP SIGNATURE MONTH - DAY YEAR

BEMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE :
CHi KANAGAMANGALA SWM PLANT oL : /
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBLI, ANEKAL(TX), BANGALORE-560100

- . §

22. DISCREPANCY NOTE SPACE -~ by 27 »

33 FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED Nﬁ.&‘lﬁ W LTu SIGNATURE MONTH DAY YEAR
Clo. BWSSS ' g
50 MLD, STP, Kadebaesinaut, of /7 J
BENGAL URY

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2! YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

3 TO BE CARRIED BY THE TRANSPORTER

3. PINK :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. 5 -

¢ I =% sy =" : F i B —
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) No:U L3

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :;'

SEPR

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: | ot a1

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

2o

13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL | 18. WASTE
MO, $oe QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE -
3.
20, OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P - :
SEWAGE WASTE MANAGEMENT \ ©Of¢ J0 2)

21. TRANLI'ORTERS ACKNOWLEDGEMENT OF-RECEIPT OF MATERIALS \

TYPED [AWIE & STAMP SIGNATURE MONTH DAY < YEAR
BBMP OWN VEHICLE 3
BRUHAT BENGALURU MAHANAGARA PALIKE .

CH KANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
BANGALO!

No. 31, SARIAPURA HOBLI, ANEXKAL(TK), RE-560100

od

Q20

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

SIGNATURE

TYPED NAME & STAMR gy i )
ns G'IW

MONTH

of

DAY

YEAR

Z)

\NSPORTER

RIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

- ———
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-

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: L

1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: 28,/ ¢ ( A2

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ’
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.-Jepnet aiyg VALK

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.: K79~ © 3 -/
BWSSESIP'S 10. FACILITY'S PHONE: SR
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED \ e |
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16, TOTAL 17, UNITWI/VOL | 18, WASTE
NO. TYPE QUANTITY CATEGORY NO.
mom——t

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
] 2. HANDLE WITH CARE
3

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP = SIGNATURE = MONTH | DAY YEAR

S e AR \ M"l"‘% o | 7o | 2t

21. TRANSTORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N/ ViE & STAMP SIGNATURE A MowT DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE
CH (KANAGAMANGALA SWM PLANT \)UW ol F 2 S Zl

BANGALORE SOUTH ZONE BBMP . 0

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE \

33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED wewmi‘ ECH SIG MONTH DAY YEAR

 Clo. BWSSB, Survey No. 162, 0é 50 7

S0 MLD, STP, Kadabsesinahaii,

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3, PINK  :TO BE RETAINED BY THE OPFRATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: [} 1

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: 99 / b / g0 1

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE ;

BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT !

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA ;,QM,EKAL[TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: A o1 A/ [£61

8. DESIGNATION FACIUTY NAME & SITE 9. FACILITY'S REGISTRATION NO.: A/ =

BWSSBSTF'S 10. FACILITY'S PHONE: -3

A4

N

. 11. WASTE DESCRIPTION 12. TOTAL QUALITY OF . KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 3(’ v
3N &0

~ 13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
2l 4 .

20. OCCUPIERS CERTIFICATE: THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH " pay YEAR
. L

sev#asei:\;:;:gﬁnmmem \)o JLM of 22 A

21. TRANL " ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N.\[E & STAMP L SIGNATURE [ — MONTH DAY YEAR
HAT BENGALURU MARANAGARA PALIKE : aﬁ(
BRU R 3
Cii: (KANAGAMANGALA SWM PLANT al»\ Q( 22 N
BANGALORE SOUTH ZONE BBMP : Al
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 _ . :

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED Wé:tw “a LTD. SIGNATURE MONTH | :; ;. ;e:n
50 LD, STP, Kadsbassinanal, g | 9
Ellm

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE ST OLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

| 2.PINK  :TOBE RETAINED BY THE OPERATOR OF THE FACILITY AFTER S.GNATURE.
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A 3 " - ™
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: n1 &2
T

1. OCCUPIERS NAME & MAILING ADDRESS

2.08T€: Dy /pb)l0 21

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

8. DESIGNATION FACILITY NAME & SITE

Bml 5 .
b | 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12, TOTAL QUALITY OF KGS
: DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 3C,7o
113.50LID ONLY
4 y SEMI. SOLID TARLY
F \.| SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE ) 115. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 1B. WASTE
§ NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION  “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
{ 2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDINGTO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P :
SEWAGE WASTE MANAGEMENT ¥ M M /73 \?‘7 2}
21. TRAN. | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAMIE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT SENGRRL%E{?#:EH:L?GAM PALIKE -
CHI KANAGAMANGALA SWM PLANT \ ~ ; lo 3 ,
BANGALORE SOUTH ZONE BBMP W 06’ s
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 ’
22. DISCREPANCY NOTE SPACE
OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
SIGNATURE MONTH DAY YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FAC!UT‘(‘ AFTER SIGNATURE.

7. VEHICLES REGISTRATION NO.: fC A 4 2 4 3912
| 9. FACILITY’S REGISTRATION NO.:
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' (INFORMATION ABOUT COLLECTION OF DOMESTIC[INDUSTRIAL PRETREATED SEWAGE NO:
1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : )Z /7 /
N@ 1011

3. MANIFEST D'S%U

! . 4
4. TRANSPORTER NAME & ADDRESS S. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE i
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT .
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK]}, BANGALORE-560100

h"

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTR:S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION / 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED H M
13.50LID ONLY U0
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15 CONTAINERS | 16. TOTAL 17. UNITWI/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION  ~1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
; 2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. =

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR

B.B.M.P d o
SEWAGE WASTE MANAGEMENT - M w w S 5 /

21. TRANSI RTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAWIE & STAMP SIGNATURE Vo DAY YEAR
UHAT Gmnu Mﬁﬁlﬁ‘m PALIKE :
BRUHAT BEN i . !
Ch1{KANAGAMANGALA SWM PLANT : J
BANGALORE SOUTH ZONE BBMP H w/ . "4 43@ Z/

No. 31, SARIAPURA HOBLI, ANEKALITX), BANGALORE-560100

22, DISCREPANCY NOTE SPACE

o =
23. FACILITY OWNER ﬁ%mmns CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & 1NDU${R‘IAL PRETESTED - : %3

TYPEO N, MONTH . DAY
‘ ONM s 0"‘08,_ . \

U1 Svavay || ®

1. WHITE :TOBE FDRWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD. |
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. e 3

7. VEHICLES REGISTRATION NO.: /< 48/ AH 4669
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1. OCCUPIERS NAME & MAILING ADDRESS

(INFORMATION ABOUT COLLECTION OF DOMESTiC/INDUSTRIAL PRETREATED SEWAGE ) NO: 01

2. DATE :

v

A2l T 202

“} 3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

’

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. m}mw S REGISTRATION NO.:
10. F?CILITY S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF KGS

f (I £9

q  [13-soup ONLY
1 SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE AS. CONTAINERS § | 16.TOTAL 17, UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORYNG.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT M = oF ol -
21, TRAN:| CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAIE & STAMP SIGNATURE | MONTH DAY YEAR
BBMP OWN VEHICLE !
BRUHAT BENGALURU MAHANAGARA PALIKE . 2 ]
CH KKANAGAMANGALA SWM PLANT 9] ?— o)
BANGALORE SOUTH ZONE BBMP =
No. 31, SARIAPURA HOBLI, ANEXAL[TK), BANGALORE-560100 I, 5 i .
22. DISCREPANCY NOTE SPACE T, 3
73, FAGITY OWNENOR DPGRGTORS CERIIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED & STA d1S 'aw os SIGNATURE MONTH DAY YEAR
rd Al ﬂQ H'-. .P\] OID

ALl vvaym HOTL WA oF o1 4|
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD. S
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE

TO BE CARRIED BY THE TRANSPORTER
3. PINK

+ TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

UR COPIES

.’

f: vs‘chuas REGISTRATION NO.: | A 42 /) 4 44!2_
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(INFORMATION ABOUT COLLECTION OF DDMESTIC/INDUSTR[AL PRETREATED SEWAGE ) NO: 1 1€

1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: fy D) ~A~P Y OAD)
& 3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BA SHOULD ALWAYS BE CARRIED UPRIGHT

2, HANDLEWITH CARE & s

=

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAgACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH 1 DAY YEAR

4%

B.B.M.P |
SEWAGE WASTE MANAGEMENT @ (' oM OF . 02 Z/

21. TRANLI IRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NALIE & STAMP SIGNATURE [ MONTH DAY YEAR
BENGALURU Mmanemn PALIKE (
BRUHAT P
CHIKKANAGAMANGALA SWM PLANT | 0&,‘2 - :
BANGALORE SOUTH ZONE BBIMP G Ldl '_,t I 02 L ’
No. 31, SARJAPURA HOBLI, ANEKAL(TK], BANGALORE-560100 o

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESI"ICISEWA@E & INDUSTRIAL PRETESTED

TYPED N U IWONIg SIGNATURE i . MONTH DAY - YEAR
= d1S ‘0w o T, _
91 on Aaning 07, : \ oz g”

HS5SMma o G
u1 !)V"EVM {J"\'ﬁn WA

1. WHITE :TO BE FORWARDED BY THE DCCUPIER‘TO THE STATE POLLUTION CONTROL SOMD
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TOBE RETAINED BY THE OPENATOR OF THE FACILITY AFTER SIGNATURE.

i

. 31, SARJAP , , -
No. 31, S URA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: }( !-_‘ PO ”.":_*‘\
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
LG
! 13.50LD ONLY
‘ 'SEMISOLD  TARLY
| swoee SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15, CONTAINERS T6.70TAL |17 ONTWi/NoL | 18 WASTE
: NO. TYPE QUANTITY | carecory No.
,g = KGS
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rh

(INFORMATEON ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : -_,.=|c s'ﬂZ' 2

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No, 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-S60100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: {= ey AR

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF KGS

42 Ga

13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
; NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT _ M _ o7 o= ; )
21. TRANS " ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

BRUHAT BENGALURU MAANAGARA PALIKE
i
CHIKKANAGAMANGALA SWM PLANT ) \ .
BANGALORE SOUTH ZONE BBMP d\‘ o7 o2 2 '

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 -
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED mqut gﬁ.‘ﬂ! Wa SIGNATURE MONTH DAY YEAR

So . EWSSE g G LTD,

o, srp, Koy M. 163, o o7 V

=
1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

i Ll

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST THE FOUR COPIES

TO BE CARRIED 8Y THE TRANSPORTER

3.PINK  : 70 BE RETAINED BY THE OF'!

“TOR OF THE FACILITY AFTER 5

SNATURE.

37



(INFORMATIbN ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: g2

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : 'D‘;\ -~ ' 2.1

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

_ BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ‘

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: J p) 1 \ &

o

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

BWSS 2 . 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ‘3q-| @)
13.50LID ONLY
SEMI. SOLID TARLY
% SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3

. 20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
‘DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH | DAY YEAR

8.8.M.P \
SEWAGE WASTE MANAGEMENT \@‘w o7 o7 =)

21. TRANS! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS -

TYPED NAVE & STAM SIGNATURE MONTH DAY YEAR
e S0P FOWN VEHICLE £ ’
BRUHAT BENGALURU MAHANA ALIKE
CHiKKANAGAMANGALA SWM PLANT o7 oF. 7
BANGALORE SOUTH ZONE BBMP

No. 31, SMIJAPUM HOBL, ANEKAL[TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME &u{. N A8A., 8 s e % SIGNATURE MONTH DAY YEAR
' " NOay v o? ©Z 2/
’ :

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3. PINK : TO BE RETAINED BY THE OPE 1ATOR OF THE FACILITY AFTER S!GNATURE.
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(INFORMATION AﬁOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:(} 22 22

1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: gy)¢3]2uat

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT i
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: 1 1 )11

69 :

8. DESIGNATION FACILITY NAME & SITE . 9, FACILITY'S REGISTRATION NO.:

BINESASIY S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION . 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED Y220
& 13.S0LID ONLY
3 SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17, UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19.'SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE

- 3

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED.ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

§
-

TYPED NAME & STAMP SIGNA'I'URE(D MONTH ! DAY _ YEAR

SEWAGEi:\.f:;::.:MNAGEMENT h\ t-"'% OF oh 2

21. TRANLI CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATUR MONTH DAY NEAR
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE g ]
CHIKKANAGAMANGALA SWM PLANT o7 O .
BANGALORE SOUTH ZONE BEMP
Neo. 31, SARIAPURA HOBLI, ANEXAL(TK), BANGALORE-560100 ¢

22. DISCREPANCY NOTE SPACE

23, FACIL NER OR CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE 8 INDUSTRIAL PRETESTED
AR i
TYPED NAMERSTAM -; s SIGNATURE MONTH DAY \ YEAR  _
N hs 48 ‘g7

w
U7 Ovgym s % o | on | I

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED 8Y THE TRANSPORTER

3.PINK  :TOBE RETAINED BY THE CPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: ¢y o3 «

1. OCCUPIERS NAME & MAILING ADDRESS

3. MANIFEST DOCUMENT NO. :

2. DATE : {_\{} C)()Q)' U~1]

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE ;
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ‘
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7 VEHICLES REGISTRATION NO. K }_\0 ! o

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

Ll
iy 10. FACILITY'S PHONE: '
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 4 3 - 9
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH - DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT A{ﬂ pé 01 P (, 2 02’
21, TRANLI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NANE & STAMP SIGNATURE MONTH DAY q YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU maasnaﬁﬂau PALIKE “,.,:9*{0
CHIXKANAGAMANGA PLANT &
BANGALORE SOUTH ZONE 8BM P:L Of{ 2041
No. 31, SARJAPURA HOBLI, ANEKAL{TK), mquone-sso:w i . ;
22. DISCREPANCY NOTE SPACE
33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED i _
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR 1

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

1669
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (2

1. OCCUPIERS NAME & MAILING ADDRESS

2.08TE: (5] 6| 202

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: fede s sl A |

€69

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF KGS

260

13. 50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P :
SEWAGE WASTE MANAGEMENT W o5 7/

oF

21. TRANLIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N.AVE & STAMP
BBMP OWN VEHICLE
BRUHAT BENGALURU PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK], BANGALORE-560100

SIGNATURE

M-

MONTH

oF

DAY YEAR

2/

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & STAMAS | TIWWONIE SIGNATURE MONTH DAY YEAR
neyeuisaoqepey ‘'dLsS ‘AN 0S z j.
‘291 "ON Aenung ‘BESSME ©/0 :
" g - oF oh o/
0L OYEYM HOIL VA é Z
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE pOTLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE,
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: ()

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: A 5 _fo x 1902 )

3, MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS S.TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BRUHAT BE NGALL OWNXE:}&E PALIKE |
UHAT BENGALURU MAHANAGARA
CHIKKANAGAMANGALA SWM PLANT ' KAo\Av 664
" BAHgALan S%UH‘ zomgmrmmro o TANKER
0231, SARIARURA HOBU ANEKALLTR), ANOAORESSIANY 7. VEHICLES REGISTRATION NO.:

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

BWRESIF S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ALAD
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20, OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH - DAY T vear
B.B.M.P o
SEWAGE WASTE MANAGEMENT OF Q5 ﬁ /
21, TRAN./'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT Biggmwmm PALIKE ‘
CHIHKANAGAMANGALA SWM PLANT . }
BANGALORE SOUTH ZONE BBMP / oO# L) 5 ,

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY »-"”"‘“
%unm 3e

_ ‘291 "o Aaning ‘gSSME -o,g’ ' o? 95 A/

s J1 4
1. WHITE : TO BE FORWARDED BY THE d'CCUF;i!gFI % QE SWE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKINGSIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR'COPIES  «-
TO BE CARRIED BY THE TRANSPORTER
3 PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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“(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: U

1. OCCUPIERS NAME & MAILING ADDRESS 2.081€: o [ o7 2281

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE _
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: J2 /" ¢ 1 A |

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

g,

BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED e e
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17, UNITWI/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
8

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ! DAY YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT W o F Og = )

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAM SIGNATURE MONTH DAY YEAR
BBMP owu VEHICLE
BRUHAT E::aamnu Wm PALIKE
CHIKKANAGAMANGA! M PLANT .
BANGALORE SOUTH ZONE BBMP 9 ’7L @'/ }'
No. 31, SARIAPURA HOBLI, ANEXAL(TK), BANGALORE-560100 |

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED I‘:\ME s.fr% H - LTD. SIGNATURE MONTH DAY YEAR

Clo. BWSSB, Survey
50 MLD, STP, Katbu::rﬁ.aﬁ

i

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTR@L BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPFLATOR OF THE FACILITY AFTER SIGNATURE.
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3. MANIFEST DOCUMENT NO.:
e U ;

ZDATE ;_-- /{ 3.05”

(INFORMATION ABOUT COLLECTION ¢ OF ﬁmmesncfmousm PRETREATED SEWAGE ) NO: ¥ =
1. OCCUPIERS NAME & MAILING ADDRESS gl Ty

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

"

\ = . 3 -
7. VEHICLES REGISTRATION NO.+ 1“7 [75/

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO::

BWSSBSTP'S 10. FACILITY'S PHONE: 7
=3
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF - KGS
DOMESTIC/SEWAGE AND mnusmuu. PRETESTED P g
13. SOLID’ ONLY
SEMI. SOLID TARLY
. SLUDGE SLURRY A
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18.WASTE.
- 3 KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION " 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
i 2. HANDLE WITH CARE - 57
3 ':- i " L) '
. Joariy '
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FL!'LI.’Ir AND hCCUR.ATEI.\' .
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, FACED, MARKEﬂ U\BELED AND ARE IN J\LL RESPECTS FN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. 4 -
."
TYPED NAME & STAMP SIGNATURE MONTH 1 DAY YEAR
B.B.M.P _ ' : 3
SEWAGE WASTE MANAGEMENT s ) F' g7 . J ? ; . Z{
R
21. TRANS ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS >
,
TYPED NAIME & STAMP SIGNATURE MONTH . m'f_ YEAR
BRUHAT semn;guwm%m PALIKE
| _» Y 7}
CHILKANAGAMANGALA SWM PLANT 4 4
BANGALORE SOUTH ZONE BBMP 0F AN 1
No. 31, SARIAPURA HOBLI, ANEXAL(TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE .
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED " :
TYPED NAME & STAMP SIGNATURE MONTH 5o DAY YEAR
/A TECHWABAG LT& ‘
Clo. BWSSB, Survey No. 162, OF .:e| M 4/,
50 MLD, STP Kadabeesinahalll, ; :
124, =
: 1 WHITE :TO BE FORWARDED BY%E IER TO THE STATE POLLUTION CONTRGL BOARD.

2. YELLOW: TO RETAINED BY THE D{IUPFER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK 1 TOBERETAINED BY THE OPf "ATOR OF THE FACILIT\'AFI'ER SIGNATURE.
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RIAL PRETREATED SEWAGE ) NO: () 2

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUS

1. OCCUPIERS NAME & MAILING ADDRESS

2.00TE: 1] [OF | O]

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
\BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

|

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.:

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWEITe S 10. FACILITY'S PHONE: ‘
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED £
13.SOLID ONLY
SEML. SOLID TARLY
SLUDGE * SLURRY ..
"14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL | 18. WASTE
NO. TYPE _ | QUANTITY ¢ | CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
k 2-HANDLEWITHCARE =+
3.

20, OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY e
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALLRESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR ;

B.B.M.P ’ : W
SEWAGE WASTE MANAGEMENT G | f b SA - Jez s 2%
21, TRAN. | DRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

BRUHAT BENGALURU M AHANAGARA PALIKE
CHIKKAN SWM PLANT o# 17 T
BA E SOUTH ZONE BBMP

No. 31, SARIAPURA HOBLI, ANEKAL(TK], BANGALORE:

22. DISCREPANCY NOTE SPACE

Sl

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & STAMP. SIGNATURE
| © L _UHWABAG L1D. g’

o BWSSH, Survey No. 162,
MLD. STP, Kadabeesinghalll,

~ MONTH

o7

DAY

#.

2/

L WHITE :T0 BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE

- TO BE RETAINED BY THE OPFATOR OF THE FACILITY

3. PINK

TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER ik |
AFTERGIGNATURE. -

45



(INFORMATION ABOUT COLLECTION OF DOME

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

STIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 2

O T
) U! |

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: I fn 1]y JA7

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

¢ 3 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED &5 4h
13.S0LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT 8Y ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT Sue
ot o# ) 2
21, TRAN. [ ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NANE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BENBg\:::lgI.‘rN ARANAGARA PALIKE G 2.0/
CH KKANAGAMANGALA SWM PLANT eNr £ o7 > /J
BANGALORE SOUTH ZONE BBMP | g . &
No. 31, SARIAPURA HOBL, ANEKAL(TK], BANGALORE 560100 y

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPEUN&ME&STRMP' |m1'.‘.)“ 2
IeyeLISISgEPEY 'd1S (1 0S
o 'ON A8AIng ‘gSSma '0/0

- ) - T Y e .

SIGNATURE .~

v

MONTH

oF

DAY

o

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STM'_E-I’OI.'LUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PN

- TO BE RETAINED BY THE OPFRATOR OF THE FACILITY AFTER SIGNATURE,
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SE

1. OCCUPIERS NAME & MAILING ADDRESS

DOMESTIC/INDUSTRIAL PRETREATED

WAGE

- &

) NO:[_'!:
1

2.0MES- IO /]

3. MANIFEST DOCUMENT NO. :

A

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

"

7. VEHICLES REGISTRATION NO.: /€2 =

I

119

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

SM8 op

L o

L S

23, FACIL‘TI'Y OWNER QQQDETDRS CERTIF!O\TIDN OF RECEIPT OF DOMESTIC/SEWAGE
TYPED N L . '
91 oy ‘“.;éls a7 og ,

BWSSaSTES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
e DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED J" ) M
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY:
14. TRANSPORT DESCRIPTION OF WASTE ™ 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
.- NO. TYPE Qu ANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
; ' 2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH " DAY YEAR
B.8.M.P ek

SEWAGE WASTE MANAGEMENT y J :

(< ? 7 OF L 7

/=
21, TRANS JRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT SENGALURU MAHANAGARA PALIKE ( p 7 ﬂ
BANGALORE SOUTH ZONE BBMP 8, 4 ' o ff; J
No. 31, SARUAPURA HOBLI, ANEKAL(TK], BANGALORE-560100 e
22. DISCREPANCY NOTE SPACE
& INDUSTRIAL PRETESTED
SIGNATURE MONTH DAY YEAR

oF /?

TO BE CARRIED BY THE TRANSPORTER
3. FINK

- TO BE RETAINED BY THE OPFRATOR OF THE FACILITY AFTER SIGNATURE.

1. WHITE :TO EE.FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD,
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
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(1 )RMATION ABOUT COLLECTION OF DDMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: al

1
=
1. OCCUPIERS NAME & MAILING ADDRESS - 2.DATE: }/ ; AL

_CO

3, MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER
No, 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: W 43 ¢ "4/ 2P/2.

.;

3. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED L%
13, SOLID T ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17, UNITWI/NOL | 18. WASTE
NO, TYPE QUANTITY ) CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDI CARE 5
3' ‘ -
o ‘7 j -~ A #

20, OCCUPIERS CERTIFICATE : THERERY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. W
N

TYPED NAME & STAMP SIGNATURE MONTH 1 o DR YEAR
B.B.M.P jC/ :
SEWAGE WASTE MANAGEMENT /# OF 21

21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NANE & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE /
e T R - :
BANGALORE SOUTH ZONE BBMP OF )C}— g
No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE-560100 : ]

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

NENIYON3g
oF K 21/

ieyeuIsseqepey
mw&nmg

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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1. OCCUPIERS NAME & MAILING ADDRESS

2.0TE: 1), 0 7,

= 3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

IE%

13.50LID ONLY
SEML. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT /# o7 =] ?
21. TRANLI'URTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NALIE & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE =
BRUHAT BENGALURU MAHANAGARA PALIKE ,( i
CHi (KANAGAMANGALA SWM PLANT ! o7 / 9
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK], BANGALORE-5G0100 . 1
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
7 'y}
7 oF r A

>
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3: PINK

: TO BE RETAINED BY THE OPFRATOR OF THE FACILITY AFTER SIGNATURE.

7. VEHICLES REGISTRATION NO.: J¢ o o A H fm
9. FACILITY'S REGISTRATION NO.:
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

2.0ATE: 7« feZ Jo.al

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: L3 o 70 -

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

DIV = 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED /f 2 70
-
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITICN FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT \@»{ & ? =] ﬁ
21. TRAN., URTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED N/ALIE & STAMP SIGNATURE MONTH DAY YEAR

HAT BENGALURU MAHANAGARA PALIKE

BRU
€t/ {KANAGAMANGALA SWM PLANT
8ANGALORE SOUTH ZONE BBMP ‘!\,w/ o7 /5 ZI
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 \
22. DISCREPANCY NOTE SPACE
33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STAM, SIGNATURE MONTH DAY YEAR
dNWON3E :
HieveuIssoepEN ‘d1S ‘W 05 o ol o £ Y
_ZSVONMMS‘BMWO 7} v

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE,

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

50



ECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 2 &
A ¥ A" Ja= o

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE ZC/ 77 /¢,

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BEMP OWN VEHICLE i
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, WPUM HOBU, ANEKAL”K], BQNGMORE'EIGQIOO 7- VEHICLES REGISTRATION NO.:ﬁ(; ,{._J -" !9”’ ‘

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

Fia 3 10. FACILITY'S PHONE:
2111 WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
i b DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED Q 7 t_;{
13.50LD ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE -
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT 'W/ OF V2 Vi

21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIE & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE Jo
CHIK GAMANG SWM NT .
BANGALORE SOUTH ZONE 8BMP ‘A o7 7’
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 _

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPEDNANE § SIGNATURE MONTH DAY YEAR
T IECHNABAG LD,
0. BWSSH, Survey Mo, 7 Je
50 MLD, STP, 162, e A
F”‘"‘F-"%Alum'.l el .

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON [T FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3, PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. ’

&
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

2.08TE: _7 415 202/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: [ 44 2 A3SYi2

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSESTPS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ? y e
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2, HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P f
-~
SEWAGE WASTE MANAGEMENT M @M’ OF V4 A
21. TRANS. ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NALIE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BESEELEF M&“ﬂgﬁgm PALIKE €
CH (KANAGAMANGALA SWM PLANT A »@J/P'L OF “ H
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 3
22. DISCREPANCY NOTE SPACE
RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
MONTH DAY YEAR

SIGNATURE

r

oF 2/

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAK[_WNA‘I‘URE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: 5 :ip I 2i 21

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE t
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT '
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: ;- /1 7,141 /4¢)

3. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11, WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 2 g6
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16, TOTAL | 17.UNTWI/VOL | 18. WASTE
: NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
-

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ! DAY
B.B.M.P

YEAR
SEWAGE WASTE MANAGEMENT , W 97 H A
IALS

21. TRANLORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATER

TYPED N/AME & STAMP SIGNATURE MONTH DAY YEAR
BRUAT BENGALURY MAHANAGARA PALIKE
HAT BE .
CHiXKANAGAMANGALA SWM PLANT MY OA v . Vi
BANGALORE SOUTH ZONE BBMP -

No. 31, SARUAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED N SIGNATURE MONTH DAY YEAR
AATECHWABAG LTD, |

Cl/o EWSSB, SurveyNo. 162,
50 ML l‘!,_ STI!“_ Kzdabeesinalialli, 07 ¥ "

»R | ||—1'T'

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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<12

(INFORMATION ABOUT COLLECTION OF DOMESTIC/I IAL PRETREATED S! GE ) NO:
1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : I ¢ 2 {21
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT "
‘ B%NGALORE ?UTH ZONE BBMfog TANKER
No. 31, SARIAPURA HOBLI, ANEKAL{TK}), BANGA E-560100 7. VEHICLES REGISTRATION NO.: s 5 pa {
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED :;( /0
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY | cavesoRy NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. p.

TYPED NAME & STAMP SIGNATURE MONTH 1 DAY - YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT A' ; ! L R, v/ j ‘7

v

21. TRANL| CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

MP . SIGNATURE MONTH DAY

TYPED NANE & STA YEAR
BRUHAT BE:EMAL:JRU mv:mm PALIKE B
CHIXKANAGAMANGALA SWM PLANT quéﬁé'o . o Pl 9{

BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPE SIGNATURE MONTH DAY YEAR
Co. Bwssg .

50 MLD, gTp 162, o7 27 2
BENG A uay .

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER . '

3. 7INK  :TO BE RETAINED BY THE OPT ATOR OF THE FACILITY AFTER SIGNATURE.
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1. OCCUPIERS NAME & MAILING ADDRESS ~ |2D0ATE: i la
/ ) 3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE )
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: } ¢4 55 /A 29
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
SEPRRSTHS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED .
/ 4610
= 13.50LD ONLY
o SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. B

TYPED NAME & STAMP SIGNATURE MONTH - DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT I >, o 7 23 2602 |
21. TRAN: ' ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATU MONTH DAY YEAR

BEMP OWN VEHICLE
BRUAT BENGALURU MAHANAGARA PALIKE %
BANGALORE SOUTH ZONE BBMP oF 9 2021

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME& %TANP ST AS AG Ln SIGNATURE MONTH DAY YEAR

o
A* ) ow - r
5 ML, X - KN Vi = OF 22 /’
TG AL U Ve 2

/
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3.PINK  :TO BE RETAINED BY THE OPEAATOR OF THE FACILITY AFTER SIGNATURE.

-




—_—

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDU IAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: 2 5 (03 Vom2 )

3. MANIFEST DOCUMENT NO. :

N

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

8BMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE _
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: X Am) i A5

8. DESIGNATION FACILITY NAME & SITE 9, FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED A2A0D
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2, HANDLE WITH CARE -
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT f. o7 23 npa !
21, TRAN: " ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED 1v/\MiE & STAMP SIGNATURE MONTH DAY YEAR
BRUNAT BENGALY o) MARANAGARA PALIKE 1 L
a2 w1 s -~ 2 c; ~
A Aot e o 23 el

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 ’
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

YEAR

TYPED E-& STAMP. A SIGNATURE MONTH DAY
VATTEX 1 WABAGLID, By

.:__)b r\,'\_D 5!! -5

77

1. WHITE :TO BE FORWARDED BY THE OCCIJPTER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK : TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NOn dﬂ ]

1. OCCUPIERS NAME & MAILING ADDRESS

2, DATE :

uu

Fi

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: L. " ¢ 11 /%
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
PWSIBRSIY'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED }. 7
[EL ~
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18, WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT X/ oF Y ‘1 ﬁ
21, TRAN. ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE v
BRUHAT BENGALURU _ PALIKE
CHI KKANAGAMANGALA SWM PLANT ‘> a 7 z[’ ﬁ
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, , BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME wABA =
"V r —
SOMLD STP | u"")’No '62
.E

SIGNATURE

MONTH

OF

DAY

Zh

1. WHITE

: TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD,

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: Jigi .,
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ;
BANGALOEE SOUTH zongmaamp " TANKER
3 k: , RE-
No. 31, SARIAPURA HOBLI, ANEKAL(TK) GALORE-5601 7. VEHICLES REGISTRATION NO.: L!. $xn o
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED o 7

.r [] I. Y
13, SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL [ 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ! DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT Al ,_3{ 0 OF " 7

)

21. TRANLIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

BRUHAT susrl.:mu M&“ﬁnm PALIKE

T B

~ CHIXKANAGAMANGALA SWM PLANT A : A
BANGALORE SOUTH ZONE BBMP (M W ‘Jj h )f
No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE-560100

22, DISCREPANCY NOTE SPACE

23. EACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP = SIGNATURE MONTH DAY YEAR
CCAWABAG L U, :

ey o e oF | 4

aasginah.li

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COP"ES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 1) 4_41

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

A8 lal

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: Y N1 At

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

H9

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

ASho

13, SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.8.M.P . B o

SEWAGE WASTE MANAGEMENT gy,/ o7 e A
21, TRAN. | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED /AL & STAMP SIGNATURE MONTH DAY YeAR

BRUHAT ssmum RU MAHANAGARA PALIKE ]
o
CHIKKANAGAMANGALA SWM PLANT 9”/ o 2/ . /f
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-S60100 -

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & smmﬂmN 39

‘291 ‘oN Aaameg ‘aSSME °
ol & Bl STt

SIGNATURE

SONEPE ‘diS ‘T 05

MONTH £

o7

DAY

2€

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE mwm BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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|

-

DOMESTIC / SEWAGE & INDUSTRI

AL PRETERATED COLLECTION FORN

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NG?

1. OCCUPIERS NAME & MAILING ADDRESS

2, DATE

o7/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: koo 101 |{}

8. DESIGNATION FACILITY NAME & SITE

9, FACILITY'S REGISTRATION NO.:

—

BNEEIS 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED < e

N S
13. SOLID ONLY
SEML. SOLID TARLY
- SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS | 16. TOTAL 17.UNITWT/VOL [ 18. WASTE
: NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
-
20. OCCUPIERS CERTIFICATE ;: THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS, <
/ A
TYPED NAME & STAMP SIGNAT MON1}( 3 DAY i YEAR
B.B.M.P - 37' pﬂ- I -l .

SEWAGE WASTE MANAGEMENT _&u—' f /

21. TRANLI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE - ﬂf
it SWM PLANT . OZ 20
BANGALORE SOUTH ZONE BBMP
Ne. 31, SARIAPURA HOBL, ANEXAL(TK), BANGALORE-560100 t
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NA| STAMP 10, SIGNATURE MONTH DAY YEAR
%rz qu"f N Ja.
.? Q! O a-? g
284 0t Ko e W 05, i | @97 26 7/
i IR e~ Fl 3 :
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE POLLUTION CONTROL BOARD.

2 YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

- TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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A

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED C’GL'I.ECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:) 45_

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE 25

'.-4
7/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: / |

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

il
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED Y »
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
- NO. TYPE QUANTITY CATEGORY NO,
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
-
SEWAGE WASTE MANAGEMENT c \ _‘(f_ G5 P ‘;'7
i
21. TRANL! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED [vALIE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURG MAHANAGARA PALIKE I
CHI KANAGAMANGALA SWM PLANT G 7[ = OF 5 8 !
BANGALORE SOUTH ZONE BEMP 20 .
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAMERSTA SIGNATURE MONTH DAY YEAR
FEN | . &
; 2 s 7 .
Clo. i 0s Z o - £2c< z
50 MDD, /@-f
aENG

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STMLUTIUN CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:Y

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED couscnon?ﬁglxjrr

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : T p2 9]
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT 1
. B;;NGA&O;{E S(?qlél& ZONE BBGN;P S TANKER
.31, RA HOBLI, i N - r 1
NP2, SHRANAORL B RAMTK Spoms sotil 7. VEHICLES REGISTRATIONNO.: /* [+ _ 1 .77
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED L
i
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGI?QTURE MONTH 1 DAY YEAR

B.B.M.P o AR =
SEWAGE WASTE MANAGEMENT ( ) fL OF 7 ,7,'/

Z/
21, TRANS ' ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED I\l E & STAMP SIGNATURE MONTH DAY YEAR
“"2’&&‘3" m“ VEMHICLE ARA PALIKE
BRUHAT BENG o
€l {KANAGAMANGALA SWM PLANT f?’. ﬁ_- =
BANGALORE SOUTH ZONE 8BMP (” Al 6)7! ;?

No. 31, SARIAPURA HOBLI, ANEKAL[TK), BANGALORE-560100 ; 7

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED lm SIGNAJURE MONTH DAY YEAR

'

Clo. 0% 162, OF 25

* MLD, STP, Kadabaesinghatl, Z ~< 2
FENGALUMY

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK - TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

e

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: U4 5

1. OCCUPIERS NAME & MAILING ADDRESS 2, DATE : /_." 70 7 20X

- =

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO;
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE )
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ' DAY YEAR
B.B.M.P =
SEWAGE WASTE MANAGEMENT F\ OF 5 oo W
21. TRANL'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAIME & STAMP SIGNATURE MONTH DAY YEAR
T neuar;;nomman PALIKE @”A ¢
BRUHA g
Cl{  (KANAGAMANGALA SWM PLANT P, . 9,
BANGALORE SOUTH ZONE BBMP ™ / O# }Q

No. 31, SARUAPURA HOBLI, ANEKAL[TK), BANGALORE-560100 .

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

— OrYSaym R Vo

TYPED NAME & STAMP, 2 SIGNATURE MONTH DAY YEAR
n 46 ;

‘eyRuIScOTEPRY ‘didS ‘0 68 >
291 ‘N ABAINS ‘GSSMB ©/D - o7 27 A

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STA LLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TA_‘!NG SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER S -

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

ot A A D AR A L NG e 7. VEHICLES REGISTRATION NO.: ¢ /.~ 2.4 /f£,
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BUORIIES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 915
-~ = 4
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL [ 17.UNITWI/VOL | 18 WASTE
3 NO. TYPE QUANTITY CATEGORY NO.
KGS

— — e ——
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" DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 1A "]

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : f7 7~

3. MANIFEST DOCUMENT NO. :

2770 H22)

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLJ, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: {4 &> A4 2}z

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

EWSS : 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED (.// o -,w/‘
13. 50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
. KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD/ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3. B
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.8.M.P _
SEWAGE WASTE MANAGEMENT “w O B 7
21. TRAN. | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAM® SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE
HA
Cll_ KANAGAMANGALA SWN1 PLANT - g .
ANGALORE SOUTH ZONE BBMP W M OF 2F 4
No. 31, MPUM HOBLI, ANEKAL(TK), BANGALORE-560100 2 i
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
3 U
TYPED NAM SIGNATUR MONTH DAY YEAR
W a4t 105 |
‘291 "o femng ‘\9 o 7 OF P 7/

‘GETOVEVM HD= ' WA

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THEGiTPf(
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKINGSIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

3

OLLUTION CONTROL BOARD.

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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—

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: M_a_

B.
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: * {,-.' o ¥
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE |
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.- 1, 7., /477
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
g TS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12, TOTAL QUALITY OF KGS
' DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
SI52
13. S0LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNIT WT/VOL | 18. WASTE
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT X, o7 ﬁ 7
21. TRAN: " URTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME B oxiaip SIGNATURE MONTH DAY YEAR
BRUNAT BENGALURU MAHANAGARA PALIKE A
Ty S| o | 2P| &

22, DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR DPERATORS CER’HFIO\‘!ION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

= Vi
TYPE w"r m P m" &
‘LWRA ?3“0{:)
1 qu‘,‘]v i 'ﬂa' YA

SIGNATURE

4

MONTH

oF

Day

7

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE I%SPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: NAY
1. OCCUPIERS NAME & MAILING AD%RESS 2. DATE : 7S g8 /ZO ‘_J-? - o

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE \
CHIKKANAGAMANGALA SWM PLANT : \
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE -560100 7. VEHICLES REGISTRATION NO.: r‘ ) Yo H:)’r/‘g’&‘ ’I.’
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
RUCHEIES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION P 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED , :
L ':,_ Lo C_; _,')
13. SOLID ONLY
SEML. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWI/VOL | 18. WASTE
NO. TYPE QUANTITY . CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3

20. OCCUPIERS CERTIFICATE : THERESY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR

L B.B.M.P
{ SEWAGE WASTE MANAGEMENT ‘%/ OF @ Z

21. TRANS ' ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED [ AME & STAMP '\ SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE A
BRUHAT BENGALURU MAHANAGARA PALIKE. | /1 L= ¢
CH {KANAGAMANGALA SWM PLANT . L‘;" ? Mj ; )’
BANGALORE SOUTH ZONE BBMP i
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
ﬂlﬂ“‘” 0S 3
e ".'m = oF Z7 4
r-- ,ﬂ A 1
wwa| ON lm 1 N SEALA M

1 w1-ﬁt |- b BE FORWARDED BY THE OCCUPIER TO m;sﬁf POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TMNSPDRTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

i s |
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COELECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:(5H 1)

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : Qq,)_} ]M]

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
Ne. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: JZRD AT

- —

N

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

DIWSIDSTE.S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
; DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED BC? d b
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
15. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. t
TYPED NAME & STAMP SIGNATURE montH DAY YEAR
B.B.M.P ‘ o -
SEWAGE WASTE MANAGEMENT Y. S _(G( ; Ve ] 29 =
21. TRAN: | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS a
TYPED NAME & STAMP T = SIGNATURE MONTH DAY YEAR
BRUHAT BEmRU Mmﬁéﬁm PALIKE
CHIXKANAGAMANGALA SWM PLANT £ ‘g <. L i

BANGALORE SOUTH ZONE BBMP VJ‘L&--&L{E o7 Z ":/

No. 31, SARUAPURA HOBU, ANEKAL(TK), BANGALORE-560100 =

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
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ANNEXURE - 4

INTERIM REPORT

Use of Bengaluru municipal compost yard leachate for direct
application in agriculture

Solid waste collected from municipal area contains varied heterogeneous material. A major part
of it is decomposable material which can be converted in to manures. Segregated solid waste
containing biodegradable material are mostly household kitchen and garden wastes, vegetable
and fruit markets, temple and burial ground wastes, municipal park wastes, avenue tree litters
etc. Bangaluru BBMP has attained above 60% segregation at source and wet wastes are taken
separately to the composting yards.

The growing interest in the composting of organic waste will inevitably lead to an increase in
composting leachate production. Composting leachate contamination is characterized by high
concentrations of moderately biodegradable organic matter and nutrients

Leachate is a by-product derived frommunicipal solid wastesdue to their physical, chemical, and
biological changes and will be formed in composting plants, and transfer stations, and landfills,
incineration plants. The composition of leachate that is generated through segregated wet
wastes of BBMP is related to some factors, including properties of waste, location, seasons,
retention time in holding cell at composting plants, operation modes of transfer stations, etc.
Among the leachate sourceslt may contain plant nutrients such as N,P,K, Ca, Mg,S and Cu, Ni, Zn,
B and Mn, and organic matters, which distribute among different particles with various sizes.
Anions, such as NO3~, HCO;~, SO,%, F~ and CI’, are also present as salts in leachate

Careful management for composting yards is very important for the reduction of foul smell and
leachate quantity. The most common treatment methods for leachate are biological and
physicochemical techniques, which possess the differential removal capacities for various
pollutants. The leachates must meet the discharge standards or recycle within plants without
any discharge into the environment. The easiest and cheapest way to dispose this huge quantity
of leachate accumulated in different BBMP plants is through direct application to agriculture
lands and forest lands ascertaining its safety. The advantages of use of compost plant leachate
for direct application in agriculture are presented below:
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These leachates are a very good source of plant nutrients. They are very rich in plant growth
promoting rhizobacteria(PGPRs). Application of the leachates enhance th growth of crops. Besides
BBMP can easily get rid of this problem by putting the leachate to a rightful cause preventing water
reservoirs from pollution and more importantly saving huge money.

Fortunately BBMP has achieved more than 60% segregation at source level and hence the
collected segregated wet waste contain mostly the biodegradable wastes from household
kitchen and garden wastes, vegetable and fruit markets, temple and burial ground wastes,
municipal park wastes, avenue tree litters etc. These material are free from any toxic wastes
including heavy metals. Therefore it can be used in agriculture fields, parks, forest lands etc for
not only disposing the leachate but also supplying the organic sources of plant nutrients and
organic humic acid and fulvic acid to the crops as stimulants of plant growth , improving soil
health and plant productivity.

It is, however, necessary to ascertain the composition of the wet waste leachate generated in
different BBMP composting plants for their nutrient composition and possible heavy metal
concentrations for safe use in agriculture.The leachate was analysied by three reputed
laboratories at different times. These laboratories are

1. Indian Institute of Science, Bengaluru
2. Indian Institute of Horticultural Research, Bengaluru
3. Robust materials technology Pvt.Ltd

The analysis done at the above three laboratories and at different times are placed below:

Leachate analysis for heavy metals at lISc and IIHR laboratories(December 2021)

Laboratory Sample Id Pb (%) Cd (%) ‘ As (%) ‘ Ni (%) Cr (%)
Leachate
11Sc Leachate from -0.00000022 | -0.00000008 | -0.00000002 | -0.00000021 | -0.00000002
Doddabidarekallu
IIHR Leachate from -0.00000030 | -0.00000012 | -0.00000006 | -0.00000032 | -0.00000008
Doddabidarekallu
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Compost

11Sc Compost from 0.00000184 0.00000011 -0.00000075 | 0.00000069 0.00000155
Doddabidarekallu

IIHR Compost from 0.00000198 0.00000063 -0.00000058 | 0.00000049 0.00000196
Doddabidarekallu

IIHR has also analysed the leachate samples collected from BBMP leachate collections at BBMP
composting plants in 2020 and again in December 2021. The results of analysis is presented

below:

Leachate analysis by IIHR in 2020

Parameter Measured characteristic
BOD 3200 PPM
CcoD 8170 PPM
pH 4.24
Turbidity 1400 NTU
TS 28242 PPM
TDS 23415 PPM
Conductivity 15.7 dSm™
SO4 31417 PPM
Cl1 5963 PPM
P205 284 PPM
NO3 3.95 PPM
NH4 721 PPM

Leachate analysis by IIHR in December 2021 for Chemical parameters

Sample code | pH EC Total N | Total P | Total | Total Ca
(ds (mg/L) | (mg/L) | K (mg/L)
/m) (mg/L)

Liquid 4.10 16.0

sample 1 630 250.00 | 1668 | 4080

Liquid 4.05 15.9

sample 1A 640 350.00 | 1635 4440
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Total Mg Total Total Total Total Total Cu
Liquid (mg/L) S Fe Mn Zn (mg/L)
sample 1 (mg/L) | (mg/L) | (mg/L) | (mg/L)
Liquid
sample 1A 640 2204 113.5 21.4 12.63 0.80
650 2258 120.8 21.3 12.60 | 0.78

Leachate analysis by IIHR in December 2021 for Microbial parameters.

Parameters Leachate ( cfc/ml) | Solid +35mm | Solid +16mm
(cfc/ml) ( cfc/ml)

Total bacteria 27*10° 59%10’ 23210’
Yeast 10%10' 35%10' 54*10'
Mold 14*10' 13*10' 16*10'
Total coliforms 61*10' Nil Nil
Fecal coliforms Nil Nil Nil
Pathogenic e-coli | Absent in 25¢g Absent in 25g | Absent in 25¢g
Listeria species Absent in 25g Absent in 25g | Absent in 25¢g
Salmonella Absent in 25g Absentin 25g | Absentin 25¢g

Robust materials technology Pvt.Ltd has analysed the leachate in 2019 for the KCDC plant and their

results are also placed below:

il
— ®

ROBUST MATERIALS TECHNOLOGY PVT. LTD.

Robust

10,

IEST REPORT

Karnataks Compost Development Corporation Ltd.
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The use of leachates for crop growth is a centuries old practice that is getting renewed attention
due to rising environmental concerns. It is always misunderstood that leachates are harmful to
soil and crop and to human health. This is mainly because it is misunderstood and mixed-up
with the problems associated with the leachates from landfills and incinerating plantsand the
sewage water. Compost plant leachate is entirely different from these two liquid wastes.
Wemust keep in mind that compost plant leachates cannot be compared with sewage water or
leachates from landfill sites.

Composting leachates originate from: (1) the water content of the organic waste itself (which represents
approximately 60—90% content by weight), (2) the water generated during the composting biochemical
reactions, (3) the rain water (open facilities), as well as (4) the water added in order to adjust the
moisture content. Leachate production is linked to the composting technology, the type of wastes
composted, and the climatic conditions. Mixed municipal wastes generate approximately 75-100 L/ton
of waste, green wastes produce between 5 and 50 L/ton of waste and sewage composting produces
approximately 100 L/ton of sewage. Generally, composting facilities have the capacity to treat 1000—
1500 ton/day of waste with reported leachate productions ranging from 4 to 400 m3 /d. Composting
leachate contamination mainly occurs during the percolation of water (liquid phase) through the
composting of organic waste. Organic wastes are a major source of biodegradable organic matter, as well
as emerging contaminants such as plasticizers. The presence of a high content of organic matter in
leachates results from the breakdown of large and complex organic matter into simpler substances by
various microorganisms under aerobic conditions. Initially,microorganisms already present in the liquid
phase surrounding the organic matter utilize the readily available dissolved biodegradable organic
matter. Microorganisms simultaneously produce enzymes that react with solid organic matter to release
soluble and readily available molecules in the biofilm. In addition to microbial activity, organic and
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inorganic matter (i.e. heavy metals) can be transferred to the liquid phase through solid—liquid mass
transfer. Thus, the total mass transfer from biogenic waste to liquid phase can be divided into three
different categories: (1) hydrolysis of biogenic waste through enzymatic reactions, (2) solubilization of
organic and inorganic molecules and (3) entrainment of particulate matter.

Due to the fertilizing properties of composting leachates, and free supply of oxygen in agricultural lands

(other than paddy lands) crops
from other plant nutrients.

significantly remove BOD and COD and nitrates and phosphates apart

Compost yard leachates are absolutely safe for use in agriculture as a source of nutrient and
Biostimulants as and when required:
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Benefits of Compost Leachate to Agriculture and the Environment

« Water and soil conservation.

+ Protects groundwater quality.

+  Minimizes odors from agricultural areas.

« Avoids methane production by diverting organics from landfills into compost. O
Drastically reduces the need for pesticides and fertilizers.

+  Off-farm materials can be brought in and added to manure to make compost.

« Facilitates reforestation, wetlands restoration, and wildlife habitat revitalization efforts
by amending contaminated, compacted and marginal soils.
« Safe disposal of leachate and reduces burden on BBMP in handling the leachate

problems.

Agriculture

« Long-term stable organic matter source.
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+ Buffers soil pH levels.

- Adds organic matter, humus and cation exchange capacity to regenerate poor soils.

- Suppresses certain plant diseases and parasites and kills weed seeds.

« Increases yield and size in crops.

+ Increases length and concentration of roots in crops.

« Increases soil nutrient content and water holding capacity of sandy soils and water
infiltration of clay soils.

+ Reduces fertilizer requirements.

« Restores soil structure after natural soil microorganisms have been reduced by the use of
chemical fertilizers; compost leachate is a soil innoculant.

« Increases earthworm populations in soil.

+ Provides slow, gradual release of nutrients, reducing loss from contaminated soils.

« Reduces water requirements and irrigation.

+  Provides opportunity for extra income.

« BBMP can create a market for the leachate through bottling and sale or even free
distribution to farmers reduces the cost incurred in managing the leachates.

« Brings higher prices for organically grown crops.

+ Minimizes odors from agricultural areas.

Do not compare use of sewage water with compost yard leachates

In sewage farming, sewage is used for the irrigation of agricultural lands. But while using sewage
water the human pathogens generally spread among the farm workers and the consumers of
sewage farm products. The groundwater may get contaminated. And the most important thing
is that its use deteriorate the soil health. All these disadvantages are not associated with
compost yard leachates. A comparison between the two is presented below:

Sewage water Compost yard leachate

Contains harmful pollutants Analysis of BBMP leachates by three different
laboratories at different times showed no
harmful pollutants in compost yard leachates

Contains heavy metals exceeding permissible BBMP compost leachates analysis showed very
limits. low levels of heavy metals which are very safe
as per the FCA orders

Contains human pathogens which affect farm| Analysis done at IIHR laboratory showed no

workers and consumers human pathogen in the leachates
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Use of sewage may lead to a land condition
called sewage sickness.

Since application is not through irrigation and
quantity used is limited and the application is
made to dry soils there is no scope for sewage
sickness

High BOD and COD causes soil sickness

Since it is applied to dry soils the issue of BOD

and COD causing adverse effect does not arise
as free oxygen supply degrades these organic
matter in very short time

Drastically reduces the need for pesticides and
fertilizers.

Drastically reduces the need for pesticides and
fertilizers.

Sewage is applied continuously on a piece of
land. This results in pores or voids of soil filled
up or clogged, free circulation of air is
prevented and anaerobic conditions develop.
At this stage, the land is unable to take any
further sewage load which causes the organic
matter to decompose and foul-smelling gases
are emitted from the land like in Kengeri and
Vartur and other areas.

All these problems are not there while using
compost plant leachate. This is safe from all
the problems associated with continuous use
of sewage water through irrigation system

The runoff obtained after sewage irrigation of
fields may be polluted when precipitation
exceeds evaporation and percolation capacity.

This does not arise while using compost plant
leachates

The sewage is usually generated at a relatively
constant rate, but irrigation is required only
during dry weather so over-irrigation in wet
periods might cause soils to become septic,
sour, or sewage-sick.

This does not arise while using compost plant
leachates. Farmers can use leachate as a
source of nutrient and Biostimulants as and
when required

Arid climates will allow temporary storage of
sewage in holding ponds while the soils dry
out during non-growing seasons and such
storage may cause odour and insect problems.

No such issue with use of compost plant
leachates

In situations like irrigation of fruit trees with
the flow in the surface, ditches may involve
some risk of pathogen transfer from the
sewage to the edible fruit by birds, insects,
and similar vectors so the pathogen transfer is
more likely to affect the consumers of the
crops.

No such issue with use of compost plant
leachates
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Based on the preliminary studies and analysis of the leachates it is safe to dilute the leachates 6
to 8 times for use in any agricultural or horticultural crops. A detailed study is underway at
Division of Natural Resources, IIHR. Final results will be available in a few months time.

To popularize the use of leachate in agriculture it is essential to create awareness among the
farmers through TV programme under Krishidarshan as was done earlier for disposing +16 and
+35 composts. News paper advertisement may also help in speeding up disposal of leachates.
BBMP must make arrangements for free transport or at nominal charges to the farmers fields
within limits and also at the compost yards for free loading of leachates to the containers the
farmers may bring to carry the leachates.

AN.Ganeshamurthy TR Ripa

Emeritus Scientist, IIHR Principal Scientist, IIHR
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he simultaneous removal of COD, TSS and NH4.
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Annexure - 5

. * o

& GOVIND SOLVENTS PRIVATE LIMITED

@ Responsible care for Environment
uon:m.mzummuammmmwm

Factery : Piot No. 19(P), 22, KIADB Industrial Avea, Kunigal Taisk, Tumba Dist, Karataka-572130
@ : 080-41158563, ﬂ:m;l I;I:MMM
+ UZT204KA2006PTCO40602

DEED OF AGREEMENT FOR TREATMENT AND
DISPOSAL OF LEACHATES GENERATED FROM BBMP DESIGNATED DUMP SITE

Govind Solvents Pvt. Ltd, a conpany with limited liability incorporated under the Indian Companies
Act, 1956, having Common effluent treatment phnt at No. 19(P)-22, Kunigal Industrial Area,
Kallanayakana Village, Huttaridurga Hobll, Kunigal - 572 130, Tumkur District represented by its
Chief Operating Officer Mr. Kiran R. K., Hereinafler called the ‘OPERATOR" (which term shall
nxanmdhchndc,mﬂmexchdedbyorrcwm to the context, its successors, administrators and
pernutted assigns) of the ONE PART:
And

Sri Balaji Enterprises, a concern represented by its Propreitor, Mr.Venkatesh R, having its corporate
office at #265, 1" ‘B* Main Road, Koramanagala Village,8* Block, Bangalore-560095, hereinafter
uﬂﬁlb'ﬁmuw‘(whnhmdnﬂmmdimhdennlmmmladbyorrqmgmumthe
coulext, its successors, executors, administrators and permitted assigns) of the OTHER PART.

WHEREASlthpmlorisdesiomofmmmddhmlo{hchms generated from BEMP
designated Dump site at Govind Solvents Pyvt. Ltd. Plot No. 19(P)-22, Kunigal Industrial Area,
hmmvmmtummw-m 130, Tumkur District.
mm&mummwmmmudmummu.mm
dump site,

L. TERMS AND CONDITIONS

This agreement FOR TREATMENT, AND DISPOSAL OF LEACHATES is for a period of ONE year
starting from 01/12/2022.

1. CONTRACT PRICF

lnomidmﬁonofdnop«awm:hﬁngm%uvimaﬂmbﬁgwihﬁutmm
omd'liomupmviledhﬂﬁsagmm.theopmmnﬂlbepnidbyﬂxoomaaot,‘lhazmd price
will be Rs. 1.90 (Onanuythnngm:anpplﬂbb(CGﬁ-G%ﬂGST 6%).
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&%, GOVIND SOLVENTS PRIVATE LIMITED

3 Responsible care for Environment
um:&mwmmuamwmwwm.
M:mmlmnmmmwmmmwmm

2. E-Manifest should acconpany each consignment.
3. Vehicles should be in good condition without any leakages.
4. PAYMENT:

Imbewillbcniwdomehﬁlecndaysmhynmduﬂhemde factory favoring GOVIND
SOLVENTS PVT. LTD. Kunigal soon afler receipt of Invoice

S. DEPOSIT:

The contractor will make a non-interest bearing deposit of Rs.50,000/- (Fifty Thousand Only) with the
operator, which is refimdable on the termmation of the agreement

&INCR!‘.ASEDITHEQUAN'!'I'IY
mmwmmlheqmﬁyllamhﬁmlbnnmemor.

7. PERSONAL PROVIDE BY THE CONTRACTOR
71 lhemmmduﬂbcmdirndmwmmwihdrmmnofmhmdmnto
operator's facility.

&Thuammucdwlhhdmhihapwedmm transport from BBMP
dump site to operator’s facllity at GOVIND SOLVENTS PVT. LTD. - Plot No. 19(P)-22, Kunigal
Industrial Arca, Kallanayakana Village, Huttaridurga Hobli, Kunigal - 572 130, Tumkur District.
9. THE CONTRACTOR IS RESPONSIBLE FOR

9.1 thmﬁklowlkatkhchumam%m&mﬁe.



£°%  GOVIND SOLVENTS PRIVATE LIMITED

Kesponsible care for Environment

Rleg. Office : No. 365A/76, 2nd Floo. 198 Main Rosd, 121 Block, Rajafinsgar, Bangalors-560 010,
Faclory : Pt No. 19(P), 22, KIADB Indusrial Avea, Kunigal Tafuk, Tumar Dist, Kamiatata-572130
@ : 08041150563, Q:m;n {:r:mmm

+ UZT204KA2006PTC040602

9.2 Pre-treat the leachates before giving to operator.
9.3. Provide waste water characteristics with each consignment.
9.4. Provide the industry chssification as per CFO.
Category of generator unit: RED, Size of generator mit: LARGE and the KSPCB regional office
where the generator unit belong: SARJAPUR.
9.5. Contractor will inform if there is any changes in the CFO conditions.

10. OPERATOR’S UNDERTAKING

Obtahdlmmwywmlpmﬁandlbemuwopuuctbeuidm

b. Providea waonﬂﬁm.whoshﬂﬁlhonwhhdrcmmminordatomhdnlhc
efficiency of the said services.

C Mhmmmmﬂmnﬂywihlhepowiomdhwmlhwdmhm
otdnlhcanedloanywo:tnmwhilconchly.

11. COMPLIANCE WITH THE LAWS:

a. It is clarified that all the workmen for executing the said services are the staff of the operator and on
the rolls of the operator and that there is no mpbyu-mpbyumhtbmhﬁ:hetmﬂrmamd
the said workmen. It shall be the duty of the operator to ensure compliance with

(:)Anmorywvhbmuﬂmhehbmuw.hduﬁgbmmllﬁ:iodm.uﬁmn%gcsm

b. The operator’s at its own cost shall strictly ohserve and fulfill all the statutory obligations on the
hbomalcm:mquﬁubb&omthcdayofln&:gwthimlillthcdauofitstuminuion
Which inchudes cbligations as laid down by Government/Statutory authorities and amended from fime o
um.dmunp-hdou.mmwnhungmum'smmmgwmonthe(?om
labour.
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. GOVIND SOLVENTS PRIVATE LIMITED

Rog. Office : No. IESA/75, 2nd Floor, 19th Main Road), 1 Block, Rajajinagar, Bangalore-S60 010,

@ Responsible care for Environment

Pactory ; Plot N, 19(P), 22, ADS In0ustral Afea, Kunigal Tans, Tumiar Dist, Kamataka-572130
© : 080-41159563, u:m;nu:mmm.m
: UZT204KA2006PTCO40602

12. INDEMNITIES AND WARRANTIES

12.1 The operator’s shall be solely responsible for their failure to fulfill all or any of his statutory
obﬁptiommdahnhdcmifylhcmmhmylhwiywﬁchmyuixdntoﬁhmh
fulfilling thewr statutory obligations which are enforced from tame to time during the period of this
contract.

122 'l'beOputtor‘uhﬂmhniondemndwlhecoum'sdlngblermdmoonbmimimdb}'
lhunfornmhnbylhenpumtmofthegmm‘unﬁorbyhsututo:ynmhori!ju

13. TERMINATION:

13.1' The contractor’s or the operator on either side shall terminate this contract at any time during the
mormhmmwmmmmmwmu.

14. ARBITRATION/SETTLEMENT OF DISPUTES

In the event any of claim, controversy, diqmaordiﬁumbnmputhmo.uiingomoforin
oamkmuihorinrehlbntothiu\pm(Mﬁui:glbemﬂhnmofﬂmcmma
uponoraﬂnisd'udnmeorddumiwion)-iubetwemthepminhum.shﬂbcnfmedw
u&nmmummmwihmmmcmmmummmmmmm.

mWNNESS“&IEREOF&WMmMMndWNmIMMEuml

Onbehalfof On behalf of
GOVIND SOLVENTS PVT. LTD. SRIBALAJI ENTERPRISES
Lirar DL
Authorized Signatory Authorized Signatory
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SERVICE AGREEMENT

This agreement made and executed at Bangalore this 01stday of September in the year Two
Thousand and Twenty Two,( 01-09-2022) Between: M/s. GOLDEN ENVIRO CREATORS,
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M/s. SRIBALAJIENTERPRISES, Transporter: #265,1st B Main Road, 8th Block,
Koramangala, Bangalore-560095. GST NO 29AFTPR7134L.1ZH. herein after as the
“SecondPart”/’Generator™.

WITNESSETH AS FOLLOWS:

WHEREAS the Operator is desirous of collection, treatment and disposal of Sewage at Common
Sewage Treatment Plant No. #278, Bommasandra Jigani Link Road, Near DLF Apartment, Jigani,
Bangalore District, Whereas the generator has shown willingness to give Raw sewage generated at
its work located at its address cited for collection, Treatment and disposal oftreated sewage water
as per the guidelines of Karnataka State Pollution Control Board (KSPCB).

I. TERMS AND CONDITIONS

This agreement FOR COLLECTION, TREATMENT AND DISPOSAL OF RAW SEWAGE is
fora period of 01 (ONE) Year starting from the date of Agreement.

2. DUTIES AND RESPONSIBILITIES OF THE OPERATOR

a) The Operator shall obtain, possess and keep in currency of the Authorization from KSPCB and
authority prescribed for the treatment of relevant sewage treated water and also transportation
thereofin the manner set out in this Agreement.

b) The Operator shall also furnish a copy of Authorization letter to the company. It is made clear
that the party shall obtain all the necessary Authorization and Approvals before lifting the First
Load of Sewage.

¢) Not to discharge the Sewage without treatment as prescribed by the authorities.

d) The Generator requests the Operatorto issue a Certificate stating that “the material has no sale
value” along with Form -10— Hazardous waste Manifest to Golden Enviro Creators for further
action.

¢) The Operator is fully responsible and shall offload the sewage generated in the company and
shall not cause any disturbances for the production activity and should comply with KSPCB Rules
and Regulations.

3. DUTIES AND RESPONSIBILITIES OF THE GENERATORS

a) The Generator agrees to abideand honorall and every statutory Rule/ order in the matter
relating to pollution Control as prescribed by KSPCB.

b) Store the Sewage in as safe and secured manner as prescribed by the KSPCBtill the time of
transportation to the facility.

For Sri Balaji Enterprises

e

Proprietor

roftS
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¢) A personwill be appointed by GOLDEN ENVIRO CREATORS to help with the loading from
your facility that will be sent along with the tanker vehicle.

d) Collect the sewage at a common Point.

¢) Motor will be arranged by Generators.

4) CONTRACT PRICE

A) In Consideration ofthe operator rendering satisfactory services and complying with others
terms and conditions as provided in this agreement, the operator will be paid by M/s. SRIBALAIJI
ENTERPRISES.atRs.  AMOUNT /- Per Liter of Sewage Water. And 18/% of GST are Extra.

5.PAYMENT
Agrees for the payment within 7 days after the receipt of invoice.
6. TERMINATIONAND RENEWAL

a) This agreement may be terminated by any ofthe parties, upon serving other a notice of at least
15 days in advance by registered postat the address shown above. However, will not responsible if
fails to lifts the loads / effluent duringthe days of'strike/ Bundh.

b) This agreement may be renewed by a notice issued by either Operator or Generator ofiits
intension to renew at least 15 days before the expiry ofthe term and upon such notice, this
agreement shall be treated as renewed on same terms unless modified by mutual consent, by the
parties.

¢) If the termination is caused due to acts of God or State, neither party shall be responsible.

IN WITNESS WHEREOF the parties have set their hands and signature and seal unto this
agreement.

On Behalfof On Behalfof
FormM/S GOLDEN ENVIRO CREAT F éaviSyi SR8 ADrelrPEMEER PRISES

Lo

(Authorized Signature) | .

prietor
(Authorized Signature)
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Annexure - 6

. TATTVA ANALYTICAL LABORATORIES LLP

(MOEF Recognized & OHSAS Certified as per 1SO 45001: 2018)

L]
No0:118, Plot No: N1, ITl Industrial Estate, Whitefield Road
T V A Mahadevapura, Bangalore — 560048
Telephone: 9448613741/9886628620
Email: info@tattvalaboratories.com, Website: www.tattvalaboratories.com

TAL/FR/MR/31/00
TEST REPORT

Name of the Organization: Date of Samgiing N/A
Plant Manager Date of Receipt 31.01.2023
BBMP Date of Analysis started 31.01.2023
Cmunmamla Date of Aralysis Completed 06.02.2023
Bangalore Date of Report 06.02.2023

Sampie drawn by Customer

Source of collection N/A
Sample Code TAL/2023/S - 175 Samgiing contaner Polythene bottie
Nature of Sample Leachate sample - 1 Environmental condiion N/A
Sample Description N/A Samgiing method N/A
Sample condition when recelved ok Samgiing Quantity 2L

RESULTS
Si.No Parameters Units Protocol Results Effiuent standards an
per EPA
1 pH . 5:3025 PART 11 402 55090
2 Total Suspended solids mgh 15:3025 PART 17 10820 Max 100
3 Lead & P mg/ 5:3025 PART 47 42 Max0.1
4 Zinc a5 2n mg/l 15:3025 PART 49 86 Max 5.0
5 Cadmium as Cd mg/ 15:3025 PART 41 13 Max 20
6 Total arsenic a1 As mg/l 5:3025 PART 37 10 Max 0.2
7 Total Chvomium a3 Cr mg/ 5:3025 PARTY 52 i7 Max 20
8 Copper as Cu mgN 15:3025 PART 42 42 Max 30
9 Manrganese 35 Mn mg/ 15:3025 PART 59 23 Max 2.0
10 Mercury as Hg mg/l 15:3025 PART 48 01 Max 0.01
1 Phenclic compounds mg/l 15:3025 PART 43 78 Max 10
12 iron as Fe mg/! 15:3025 PART 53 148 Max 310
13 Nitrate Nitrogen mg/ 15:3025 PART 34 7380 Max 100
14 Ammoniacal Nitrogen mg/1 15:3025 PART 34 4080 Max 50
i5 Total Kjeidhal Netrogen mg/l 15:3025 PART 34 17980 Max 100
Note: N/A - Not Applicable
Verifed by s/ Avﬁr- AUTHORISED SIGNATORY
. c : q E Kedar nath J
End of the report. N R /o Quality Manager
Note: MO

1) The results listed refer only to the tested amples and applicable parameters. Endorsement of products is neither inferred nor imalied.

2) The Kabikties are restricted to the invoice amount only.

3) Microbiological sample will be disposed after 7 days from the analyss completion date, Chemical ample will be disposed after 10 days from the
anabysis completion date, unbess otherwite specified. Gaseows amples will be discarded after analysis

4) This report is not to be reproduced wholly or in part, and cannot be used as evidence in 3 court of w of as any advertisement media without
wpecal permistion in writing.
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,' TATTVA ANALYTICAL LABORATORIES LLP

(MOEF Recognized & OHSAS Certified as per 1SO 45001: 2018)

"
No:118, Plot No: N1, ITl Industrial Estate, Whitefield Road
T V A Mahadevapura, Bangalore - 560048

Telephone: 9448613741/9886628620
Email: info@tattvalaboratories.com, Website: www.tattvalaboratories.com

TAL/FR/MR/31/00
TEST REPORT

Name of the Organization: Date of Sampiing N/A
mw Date of Receipt 31012023
BEMP Date of Analysis started 31012023
Chikkanagamangala Date of Analysis Completed 06.02.2023
Bangalore Date of Report 06.02 2023

Samgie draan by Customer

Sowrce of collection N/A
Sample Code TAL/2023/5 - 175 Samgilng container Polythene bottie
Nature of Sample Leachate sampie - 1 Emdronmental condtion N/A
Sample Description N/A Samgiing method N/A
Sample condition when recei ved Ok Sampiing Quantity 2L

RESULTS
SlLNo Parameters Units Protocol Results EMluent standards a5
per EPA
16 Chemical Oxygen demand (COD) mgh 15:3025 PART 58 79152 Max 250
7 Biochemical oxygen demand (B0D) mg/ 15:3025 PART 44 50000 Max 30
(3 Days at 27°C)

13 Oil & Grease mg/ 15:3025 PART 39 2800 Max 10
19 Phosphate mgN 15:3025 PART 31 1200 Max 5.0
20 Total Dissoived solds mgN 15:3025 PART 16 133630 -

Note: N/A - Not Applicable

’“é— L “"«i gt tcf

N A =
Veried by P T AUTHORISED SIGNATORY
T ;i Kedar nath J
o\
End of the report. 2 /g Quality Manager
Note: TNOY S

1) The resuits listed refer only to the tested samples and applicable parameters. Endorsement of products is neither inferred nor imglied.

2) The Iabilties are restricted to the invoice amount only

3) Microbiological sampie will be disposed after 7 days from the analysis completion date, Chemical samgile will be disposed after 10 days from the
anabysis completon date, uniess otherwise specified. Gaseows amgies will be discarded after analysis.

4) This report is not to be reproduced whally or in part, and cannot be uted 3t evidence in 3 court of Liw O 31 any advertisement media without
specal permission in writing.




i

Email: info.tattvalabs@gmail.com, Website: www.tattvalaboratories.com

' TATTVA ANALYTICAL LABORATORIES LLP

(MOEF Recognized & OHSAS Certified as per ISO 45001:2018)
No:118, Plot No: N1, ITI Industrial Estate, Whitefield Road

Mahadevapura, Bangalore - 560048
Telephone: 9448613741/9886628620

,l\
1) The results ksted refer only to the tested tamples and applicable parameters. Endoriement

2) The labilities are restricted to the Invoice amount only.
3) Microbiological sample will be disposed after 7 days from the analyss completion date, Chemical sample will be disposed after 10 days from the
analysis completion date, unless otherwise specified. Gaseous samples will be discarded after analysis.
4) This report & not 1o be reproduced whally or in part, and cannot be used as evidence in a court of law Or 35 any advertisement media without

special permission In writing,

TAL/FR/MR/31/00
TEST REPORT
ULR - TC412224000003931F
Name of the Organization: Date of Sampling N/A
M/S. Solid Waste Recycling Plant Date of Receipt 10.08.2024
BBMP recycling plant, checknagamangia, Date of Analysis started 10.08.2024
Electronic City, Bengaluru, Karnataka - 560099 Date of Analysis Completed 17.08.2024
Date of Report 17.08.2024
Sample drawn by Customer
Source of collection NfA
Sample Code TAL/2024/S - 3931 Sampling container Polythene bottle
Nature of Sample Waste Water Environmental condition N/A
Sample Description STP Water Sampling method N/A
Sample condition when received Ok Sampling Quantity 10Lr
e
: Parameters Units Protocol Results
1 |pM - 1S: 3025 PART 11 378
2 | Total Dissolved Solids mg/l 1S: 3025 PART 16 2988.0
3 | Chemical Oxygen demand (COD) mg/l IS: 3025 PART 58 2144
Biochemical oxygen demand (BOD) IS: 3025 PART 44
’ {3 Days at 27°C) e/ —
S | Total suspended solids mg/l 15: 3025 PART 17 3760
6 | Ammoniacal Netrogen mg/l 1S: 3025 PART 34 56.3
7 | Chiorides as CI mg/l 1S: 3025 PART 32 715.1
8 | Oil & Grease mg/l 1S: 3025 PART 39 84.0
9 | Sulphate mg/l 1S: 3025 PART 24 386.0
10 | Total Hardness mg/l 1S: 3025 PART 21 1118.7
11 | kron mg/l 1S: 3025 PART 53 0.3
12 | Silica mg/l 1S: 3025 PART 35 56.5
13 | Sodium mg/l 1S: 3025 PART 45 158.0
14| Potassium mg/) 15: 3025 PART 45 22
Note: BOL - Below detection limit, DL - Detection kmat.
r{)'l(;? {n ANAGES —
Verified by: (&2 AUTHORBED SIGNATORY
=/ A Kedar nath |
€nd of the report. | #t" d )8 Quality Manager
Note: : LA

elpibalits is neither inferred nor impied.
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Annexure - 7

R T -
BRUHATH BANGALORE MAHANAGARA PALIKE
EE/IN/TEND/W.O/PR/ o7}~ /2023-24 Office of the Executive Engineer,
Jayanagara Division,
e BruhathBBangaloreMahanagarPalike,
Bangalore, DL: 10 ,llltg
( To,

Sri R Venkatesh

(M/s Balaji Enterprises)

No.265, 1* B Main, Koramangala 8" block,
Bangalore-560095.

GST No:- 29AFTPR7134L1ZH

WORK ORDER

Name of work: Estimate for  Shifting of process rejects from
Chikkanagamangala processing plant to BBMP Ullali Landfill
site by using vehicles
Est.Cost : 89,00,000/-

Reference: 1. Job Code No.

2. Admt.Appri.No.EE/IN/AA/PR/18/2023-24,Dt:-22-09-2023

3. Tech.Sanc.No.SE(S)/TS/61/2023-24, Dt:-22-09-2023

4.Tender Notification Vide No.EE/IN/e-Proc/08/2023-24,
Dated:-18-10-2023 (Item No.02) Indent No.456/Call-2

5. Tender Agreement No./ o4~ /2023-24, Dated: 1o | 5y )22
E R & & F 5 3 3 3

By virtue of having executed agreement by you in respect of the above work
which has been accepted by the competent authority of Bruhat Banganlore
Mahanagara Palike for the work of Estimate for Shifting of process rejects from
Chikkanagamangala processing plant to BBMP Ullali Landfill site by using
vehicles, Is hereby entrusted to you for Rs.77,97,720/- (Rupees Seventy seven
lakhs ninty seven thousand seven hundred and twenty Only) which works out at
3.48% above of the CSR of 2021-22 & Issue rates, Excluding 18% GST.

You are requested to contact the Assistant Executive Engineer (Jayanagar/JP
Ngaar) in charge of above said work, and commence the work with in 3 days from
the date of work order. The stipulated time to complete the same is 4 Months

(120) Days from the date of the work order. ‘_%r _ ‘.’.E:)

Extcutive Engineer,
¢ Jayanagar Division,
Bruahth Bangalore MahanagaraPalike.

Copy submitted to Addl. Commissioner(S) for kind information.
Copy submitted to C.A./ C.A.O. for kind information.
Copy submitted to Chief Engineer (South) for kind information.

& WN -

commencement of work to the Q & C cell B.B.M.P.

Copy to Quality control (AEE) BBMP for information

Copy to A.S. (Jayanagar) for information

Copy to Concerned Account Clark with complete file for need full action
Office Copy.

®NoOw
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Copy to A.E.E.(Jayanaqgar /).P.Nagar), for information hereby directed to inform the date of



Schedule B

Tender Number: BBMP/2023-24/OW/WORK_INDENT456/CALL-2

Name of Work: Estimate for Shifting of process rejects from Chikkanagamangala processing plant to 8BMP Ullali Lancfill site by

Tipper=4Times /day)32Times of 12 Tonnes loading
and unloading .

using vehicles
Estimate | Estimate | Quoted
SNo. Item N "
tem Name Unit Quantity | Rate in o_.onﬂo“uﬁ in
Figures
Cost of Haulage Excluding Loading and Unloading
Case-1 : UnSurfaced Gravel Road Taking output 12t
load 1) Considering 1tonnes capacity shifting of|
process rejects waste from chikkanagamangala plant k
to ullali landfill at 12kms distance((Unsurfaced Gravel Rs One huncred ar
1 Road) 2) Considering 1tonnes capacity shifting of] T.Km | 40380.00 | 113.76 119.00 ninteen only
process rejects waste from chikkanagangala plant to
ullalli langfill at 2kms distance Katcha Track in 12kms
gistance and 2km kaccha road Inside ullalli landfill site
, total 4 kms Kaccha road.
Back Hoe Loader -1m3 bucket capacity -(Loading and Rs T eig
2 C:_Omn_nn of 12t per _Ounvﬂoamaanao AO no.of 14m3 Om< 105.00 28013.52 28500.00 thousand five hunar

only.

”Maaaoq

# utive Engineer
Jayanagar Division
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Annexure - 8

.-“ 1m
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05-Nov-202

Altitude:796.0m
Speed-0.0km'h
Index number: 638

4 O5-Nov 20241124236 am
i Electronic City
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2 al4:21:41PM | | wn 290t 2024 at 4:31:54)
T Tl Bengaluru 5601
i ¥ ; iy ’ Karnataka
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BEFORE THE NATIONAL GREEN
TRIBUNAL

(SOUTHERN ZONE) CHENNAI
ORIGINAL APPLICATION NO.608/2022
In re:

NEWS ITEM PUBLISHED IN BANGALORE
MIRROR DATED 18/8/2022 TITLED
“NIGHTMARE SEWAGE PLANT CHOKES
NEARBY RESIDENTS”

INDEX TO THE TYPED SET OF
DOCUMENTS

COUNSEL FOR BBMP/BSWML
T.V.SEKAR (MS/143/1980)
9381059010
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